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 Mr,  Deputy-Speaker:  Would  the
 House  like  to  permit  them  to  come
 in?

 Some  hon.  Members:  Yes,  yes.
 Mr.  Deputy-Speaker:  They  may  be

 called  in;  but  the  only  thing  is  that
 they  should  behave  well.

 डा०  राम  मेहर  लोहिया  :  मैं  श्रापको
 बहुत  घन्यवाद  देता  हूं  t

 ३3.08  brs,
 RAILWAY  BUDGET—GENERAL

 DISCUSSION—contd.
 Mr.  Deputy-Speaker:  The  House

 will  now  take  up  General  Discussion
 on  the  Budget  (Railways)  for  1966-67.
 Shri  Priya  Gupta  may  continue  his
 speech

 श्री  मौर्य  (अलीगढ़)  :  श्रीमन्‌,  कितना
 समर  ख़त्म  हो  गया  हे  श्रौर  कितना  बाकी  रह
 गया  हैं  ?
 Shri  Priya  Gupta  (Katihar):  Mr.

 Deputy-Speaker,  Sir,  yesterday  I  was
 talking  about  bonus,  but  before  I  start
 talking  about  that  may  I  draw  the
 attention  of  the  Ministry  of  Railways,
 through  you,  to  the  agreement  between
 the  Ministry  of  Railways  and  the  All-
 India  Railwaymen’s  Federation  on  the
 discussions  held  on  l0th  November,
 95l  ang  23rd  August,  95l  in  which
 it  was  agreed  that  as  the  third  tier
 of  the  PNM  machinery—

 “A  tribunal  would  be  set  up  at
 the  Centre  consisting  of  equal  re-
 ‘presentation  from  labour  and  Rail-
 ways  with  an  impartial  Chairman
 which  will  be  empowered  to  in-
 vestigate  any  dispute  between  the
 Railway  Board  and  the  AIRF
 which  may  be  referred  to  them.”

 “My  question  is:  Why  has  this  not
 ‘been  implemented  as  yet?  All  the
 disputes  of  railwaymen  which  were

 ‘being  discusseq  at  the  second  tier  of
 ‘the  Railway  Board—there  is  no  agree-
 ment  on  most  of  the  points—are  kept
 in  cold  storage.

 Now,  I  would  remind  you  of  a  recent
 speech  of  a  man  of  the  stature  of  the
 President  .of  India,  the  Head  of  the
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 State,  Dr.  Radhakrishnan,  who  sald: —
 “Labour  must  have  its  due  place in  industry,  No  real  progress  in

 industry  could  be  achieved  unless
 the  workers  were  treated  as  human
 beings  and  not  merely  as  commo-
 dities.”

 When  he  was  inaugurating  the  Central
 Labour’  Institute  constructed  at  a  cost
 of  Rs,  35  lakhs.  The  question  is  whe-
 ther  these  things  will  remain  simply in  big  words  or  whether  these  things will  be  implemented.
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 Then,  I  come  to  the  question  of
 bonus.  The  railwaymen  fulfil  both  the
 conditions.  The  first  condition  is  that
 the  industry  should  make  profits  and
 the  second  condition  is  that  the  in-
 dustry  must  have  competition  with  the
 other  mode  of  transport.  The  Rail-
 ways  are  making  profits  and  there  is
 also  competition  with  the  road  trans-
 port.  I  know  in  the  circulars  issued
 by  the  Railway  Board  in  respect  of
 the  North-Eastern  Railway  and  the
 Northern  Railway,  some  special  efforts
 were  to  be  made  for  making  good  the
 possible  loss  of  traffic  income  in  com-
 petition  with  the  road  transport  in
 U.P.  This  is  a  fact.  Both  the  condi-
 tions  are  fulfilled  by  the  railwaymen.
 The  Government  comes  out  to  say
 that  the  railwaymen  cannot  be  given
 bonus  at  par  with  other  public  sector
 undertaking  employees  because  they
 are  departmental  workers,  In  the
 various  Ministries,  the  Ministry  of
 Finance,  the  Ministry  of  Labour,  the
 Ministry  of  Defence,  etc.,  there  are
 clerks  who  are  given  a  special  type
 of  concession  in  respect  of  calculation
 of  overtime  allowance.  When  the  All
 India  Railwaymen’s  Federation  de-
 manded  the  same  principle  for  calcu-
 lation  of  overtime  allowance,  the  reply
 of  the  Minister  was  that  the  clerks  in
 the  Railways  are  industrial  workers
 whereas  the  clerks  in  the  other  Mint-
 stries  are  departmental  workers.  It
 is  by  this  argument  that  that  facility
 was  not  extended  to  them.  But  when
 they  demand  bonus,  the  Government
 of  India  says  that  they  are  departmen-
 tal  workers  and  that  bonus  can  only
 be  given  to  the  industrial  workers.
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 (Shri  Priya  Gupta]
 On  this  point,  I  haq  a  discussion

 with  Mr.  Sanjivayya,  the  ex-Minister
 of  Labour,  on  the  400  of  December
 last  and  he  agreed  in  principle  and
 promised  that  in  the  shape  of  bonus
 something  will  be  given  to  the  rail-
 waymen.  I  wrote  to  him  on  the  8rd
 January,  1966.  Now,  we  have  to  write
 to  Mr.  Jagjivan  Ram  who  recently  took
 over  as  the  Minister  of  Labour.  The
 Railway  Minister  should  do  something
 in  the  matter.

 About  the  setting  up  of  the  Perma-
 nent  Wage  board,  I  may  say  that  this
 is  a  very  important  issue.  In  India,
 there  is  one  criterion  for  calculation
 of  the  wage  which  is  completely  diffe-
 rent  from  that  of  the  rest  of  the  coun-
 tries  in  the  world.  In  the  other  coun-
 tries,  the  criterion  is  the  requirement
 Of  minimum  necessities  of  life  for  the
 workers.  In  1943,  when  there  was  a
 great  famine  in  Bengal,  there  came  a
 question  as  to  how  it  happened.  A
 commission  was  set  up  by  the  then
 British  Government  and  it  was  found
 that  the  wages  were  very  poor  and  it
 was  due  to  the  cumulative  effect  of
 mal-nutrition  since  many  years  past
 that  so  many  people  died  in  that  great
 famine.  Therefore,  they  correctly  laid
 down  the  principle  that  the  wage
 should  be  fixed  on  the  basis  of  the
 minimum  wage  required  by  the  wor-
 kers  for  maintaining  themselves  with
 the  mnimum  of  necessities  of  life.
 Of  course,  afterwards,  the  capitalists
 agitated  and  made  it  convenient  for
 them  and  the  Government  laid  down
 the  principle  of  the  capacity  of  the
 industry  to  pay  as  the  criterion  for  fix-
 ing  the  wages.  The  Government
 should  come  forward  to  accept  the
 principle  of  the  setting  up  of  the  wage
 board.  Simply  setting  up  Commission
 or  wage  Board  ang  giving  Rs.  2  or
 Rs.  5  or  Rs.  0  is  no  solution  for  the
 Railway  workers  in  India,  most  of
 whom  stagnate  in  initial  grade  with-
 out  having  any  upgrading  in  the
 cadre,

 Then  comes  the  question  of  automa-
 tion,  electrification,  Dieselisation,  cen-
 tralised  traffic  control,  Simplification
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 of  accounts  and  the  Statistical  work
 done  by  computers.  This  is  a  thing
 which  is  borroweg  from  other  Euro-
 pean  countries,  They  are  very  short
 of  man-power  and  they  want  efficiency
 and,  therefore,  they  use  the  machines.
 But  in  our  country  which  is  a  develop-
 ing  country,  we  are  already  having
 unemployment  as  a  headache,  and
 there  are  2  crores  of  educated  unem-
 ployed.  It  is  no  use  introducing
 automation  in  the  name  of  efficiency
 only.  The  Government  only  says  that
 there  will  be  no  retrenchment  but  that
 does  not  prevent  their  officiating  em-
 ployees  to  be  reverted  to  the  substan-
 tive  posts  and  in  some  cases  two  or
 three  stages  lower.  As  you  know,
 the  Supreme  Court  in  respect  of  the
 promotions  of  scheduled  caste  em-
 ployees  has  already  held  that  even  a
 promotion  is  an  appointment.  There-
 fore,  reversion  is  also  retrenchement
 from  the  officiating  post  itself.  There
 should  be  proper  safegaurds  and  it
 should  be  done  in  a  planned  way.

 In  the  project  works  also,  on  the
 N.F.  Railway,  the  employees  of  the
 Survey  &  Construction  projects,  the
 Broad-Gauge  projects,  the  D.BK.
 projects,  who  have  rendereg  conti-
 nuous  service  of  5  to  0  years  have
 been  rendered  surplus  and  some  dis-
 charged  whereas  in  the  other  zonal
 railways  and  the  workshops,  they  have
 made  direct  recruitment  without  absor-
 bing  them.

 As  regards  the  Dearness  Allowance,
 it  has  got  two  aspects.  One  is  the
 neutralisation  formula  which  has  been
 partly  recommended  by  the  Das  Com-
 mission.  We  wanted  full  neutralisa-
 tion  but  even  the  part  neutralisation
 formula  has  not  been  followed  while
 increasing  the  dearness  allowance.  The
 second  thing  is  the  compilation  of  the
 all-India  price  index  which  has  not
 been  done  and  it  is  for  want  of  that
 that  the  full  neutralisation  cannot  be
 calculated  as  to  what  is  the  real  short-
 fall  in  the  real  wage  of  the  employee.

 Then  Sir,  we  have  been  bringing  to
 to  the  notice  of  the  Finance  Ministry,
 through  you,  on  very  many  occasions



 3369  Railway

 about  different  D.A.  slab  system  for
 different  categories  and  we  want  to
 draw  the  attention  of  the  Railway
 Ministry  also  to  that.  The  slabs  of  the
 dearness  allowance  should  not  be
 varying  as  between  Class  IV,  Class  III,
 Class  II  and  Class  I  employees  because
 nowadays  when  the  rice  is  being  sold
 at  Rs.  3  td  Rs.  5  per  kg.  and  wheat  is
 also  being  sold  at  a  very  high  price,
 the  purchaser,  whether  it  is  a  Class
 IV  employee  or  a  Class  III  employee
 or  a  Class  II  or  Class  I  officer,  has  got
 the  same  hardship.  Therefore,  there
 should  be  no  discrimination  in  rates
 in  giving  the  dearness  allowance  to
 various  categories  of  employees.  There
 should  not  be  different  slabs  of  dear-
 ness  allowance  if  the  Government  fails
 to  arrest  the  spiralling  rise  in  prices.

 Then,  the  Casual  Labour  system
 should  be  abolished.  On  the  floor  of
 this  august  House,  the  State  Minister
 of  Railways,  Dr.  Ram  Subhag  Singh,
 in  reply  to  a  question  from  a  Member
 on  this  side  of  the  House,  categorically
 said  that  Rs.  2  has  been  given  as  the
 daily  wage  rate  for  each  casual  labour
 uniformly  all  over  the  Indian  Rail-
 ways.  But  we  have  pointedly  drawn
 his  attention  to  the  fact  that  there  are
 different  rates  of  Rs.  ‘VA/-,  Rs.  1/8/-
 and  Rs,  /l2/-  in  the  same  district  of
 the  same  province  on  the  same  rail-
 way.  Apart  from  that,  we  want  to
 ask  why  for  the  same  work,  where
 there  are  regular  employees  for  it  in
 the  Railways,  casual  Labour  is  engag-
 ed.  J  say,  the  system  of  casual  labour
 should  be  abolished  and  that  it  should
 be  run  by  regular  employees.

 3.9  hrs,

 (Surr  Siam  Lau  SararF  in  the  Chair]
 Then,  I  come  to  the  Contract  Labour.

 We  have  seen  that  for  carrying  of  the
 parcels  and  for  clearing  the  ashpits
 and  loading  the  goods,  the  Railway
 Administration  employs  private  con-
 tractors  for  supplying  labourers.  This
 work  should  be  taken  over  by  the
 employees  themselves.  In  many  cases,
 we  find  that  the  contractors  do  not
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 turn  up  and  the  work  is  taken  from
 the  existing  workmen.
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 The  country  has  adopted  the  Cons-
 titution  of  India,  but  I  want  to  point
 out  that  the  Service  Conduct  Rules
 have  no  relevance  with  the  provisions
 of  the  Constitution.  One  Mr.  Mukund
 Parekh,  C.G.I.  in  the  Western  Railway
 Accounts  Department,  Bhavnagar,  had
 to  lose  his  job.  The  matter  was
 raised  in  this  House  and  also  in  the
 Rajya  Sabha.  A  delegation  of  MPs,  I
 was  also  there,  went  to  meet  Mr.
 Patil.  Mr,  Patil  wanted  to  help  the
 case  if  the  party  went  to  the  court
 of  law.  But  he  does  not  want  to  re-
 view  the  case  departmentally  because
 it  has  become  a  question  of  prestige  of
 the  General  Manager,  I  want  a
 candid  reply  whether  Mr.  Parekh  was
 officially  sanctioned  leave  to  contest
 the  Municipality  elections;  after  con-
 testing  and  when  he  won  the  elec-
 tions,  how  is  it  that  his  services  were
 terminated  by  giving  him  a  charge-
 sheet.  The  Railway  Minister  has
 never  come  forward  with  a  reply  to
 this.  They  have  been  beating  about
 the  bush  and  have  been  giving  ficti-
 tious  replies  here  and  there,  I  do  not
 mean  any  insinuation  but  they  have
 avoided  many  points  about  it.

 I  now  come  to  the  question  of  pro-
 viding  all  employees  with  Railway
 quarters,  at  least,  two-roomed  tene-
 ments.  I  remember,  once  the  late
 Prime  Minister  Nehru  also  said  that
 nobody  should  be  given  a  single  room
 tenement.  The  Medical  Board  also
 decideg  that.  in  a  single  room  tene-
 ment,  a  family  cannot  remain  with
 grown-up  children  and  that  this  was
 not  desirable  not  only  from  the  point
 of  view  of  social  customs  but  also
 from  the  point  of  view  of  health  it-
 self.  Then  the  Railway  Board  de-
 cided  to  have  two-roomed  tenements
 for  Class  IV  Staff  also.  It  was  going
 on  for  some  time.  Then  all  of  a
 sudden  in  the  name  of  austerity,  the
 two-roomed  tenements  were  reduced
 to  single-room  tenements.  Surely
 austerity  does  not  mean  taking  away
 the  minimum  required  from  the  point
 of  view  of  health.
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 {Shri  Priya  Gupta]
 About  quarters,  I  also  want  to  say

 that  there  are  many  quarters  which
 have  outlived  their  assessed  life  and
 the  capital  cost  of  those  should  not
 be  taken  into  account  for  purposes  of
 calculation  of  pooled  rent.  I  am
 astonished  to  see  another  anomaly.
 Whenever  subscription  to  Provident
 Fund  is  made,  by  Railway  Employees,
 Government  calcuate  interest  at  the
 rate  of  45%,  but  when  they  take  the
 rent  from  the  employees  for  the  quar-
 ters,  they  calculate  on  the  capital  cost
 at  a  rate  of  6°5%.  There  should  not
 be  two  standards  in  respect  of  this
 calculation.

 Regarding  Medical  facilities  it
 has  been  shown  that  very  many  medi-
 cal  facilities  are  given  to  the  _  staff,
 but  I  am  sorry  to  point  out  that,  out
 of  2,000  doctors  in  the  whole  of  Rail-
 ways,  only  one-fifth  of  the  cadre  is
 for  outdoor  dispensaries;  if  the  report
 of  the  Railway  Minister  is  correct,
 then  for  -1,10,000.  patients  per  day,
 there  are  only  400  outdoor  doctors.
 That  is,  in  3€0  minutes,  as  many  as
 275  patients  have  to  be  seen  by  a
 doctor,  i.c.,  just  a  minute  for  one
 Patient  to  be  attended  to,  How  is  it
 possible  for  the  doctor  to  examine  a
 patient  in  a  minute  and  how  will  they
 give  medicines  to  these  Class  III  and
 Class  IV  staff?

 Regarding  leave,  Second  Pay  Com-
 mission  recommended  that  everybody
 should  be  allowed  to  go  on  leave  on
 a  programmed  basis.  Unfortunately
 today  the  position  ig  that  nobody  is
 given  leave.  You  can  check  it  up.  All
 the  leave  is  wasted  because  of  the
 ceiling  limit  on  accumulation  of  leave.

 Then  I  come  to  medically  incapa-
 citated  staff,  It  has  been  stated  in  the
 report;  there  is  a  provision  for  pro-
 fessional  sickness.  You  will  be  asto-
 nished  to  know  that  when  the  running
 staff—_the  guards  and  _  drivers—are
 medically  incapacitated,  they  are  not
 declared  to  be  under  occupational
 disease  and  there  is  no  protection  of
 the  emoluments  of  the  staff.  A  man
 drawing  Rs,  350,  because  he  is  medi-
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 cally  incapacitated,  ie.,  failed  in
 colour  vision,  but  otherwise  fit  to  see,
 is  put  to  work  as  khalasi  or  peon  at
 Rs.  70  since  he  is  a  non-matric.  The
 All  India  Railwaymen’s  Federation  has
 held  that  such  cases  of  medical  in-
 capacitance  should  be  protected  under
 occupational  disease  and  there  should
 not  be  any  loss  to  them  in  their  emo-
 luments.

 Lastly  I  want  to  submit  that  the
 eight  point  charter  of  demands  in-
 cluding  subsidised  grainshops,  sub-
 mitted  by  the  All  India  Railwaymen’s
 Federation  should  be  considered  by  the
 Government  of  India  ang  something
 should  be  done  in  respect  of  that,

 Sbri
 City):

 Hannmanthalya  (Bangalore
 I  want  to  deal,  in  the  first

 place,  with  the  points  made  by  Mr.
 Priya  Cupta,  the  previous  speaker.
 Being  a  labour  leader,  he  is  naturally
 prompted  by  the  consideration  to
 make  the  labourers  happy.

 श्री  हुकम  चन्द  फछवाय  (देवास)  :
 इतने  श्रच्छे  वक्ता  बोल  रहे  हैं  लेकिन  हाउस
 में  पचास  माननीय  सदस्य  भी  नहीं  हैं  ।  इस
 वास्ते  ज़रा  गणपूर्ति  करवा  दें  तो  ज्यादा
 अ्रच्छा  होगा  ।

 Shri  Hanumanthaiya:  The  previous
 speaker  was  making  out  a  case  to
 protect  the  interests  of  the  labour
 employed  in  the  Railways  on  all
 fronts,  We,  who  represent  the  con-
 sumers  and  the  people  at  large,  wel-
 come  the  idea  of  giving  the  maximum
 possible  amenities  and  wages  to  this
 labour  class,  but  at  the  same  time
 we  have  to  remember  the  present
 prevailing  trend.

 When  I  come  to  this  Parliament,  I
 see  pasted  so  many  posters  all  over
 the  walls  that  several  sections  of
 government  employees  are  going  on
 strike.  The  latest  threat  is  that  about
 three  to  four  lakhs  of  employees  of
 the  Auditor-General’s  office  and



 3373  Railway

 Accountant-General’s  offices  through-
 out  India  are  going  on  strike;  the  State
 Government  employees  are  going  on
 strike;  doctors  are  going  on  _  strike;
 and  even  within  one  sector  like  the
 Railways,  this  happens:  I  have  a
 representation  here,  circulated  to
 Members  of  Parliament,  of  the  Indian

 Railways  Engincering  Inspectors’
 Association.  This  category  of  em-
 ployees  complain  that  some  other  set
 of  people  have  got  better  emoluments
 but  not  they.  I  observe  that  in  all  the
 demands,  that  every  one  looks  up  to
 somebody  above  and  asks  for  wages
 or  emoluments  of  the  higher  category
 and  that  nobody  turns  towards  his
 own  labourer  who  is  getting  less  and
 who  is  one  step  below  him.  The
 Central  Government  employees  want
 more  never  looking  for  a  moment  at
 what  the  State  Government  em-
 Ployees  get.  The  State  Government
 employees  do  not  look  at  their  in-
 ferior  staff  for  a  moment  and  they
 go  on  asking  for  more  and  more.  It
 is  these  demands  for  more  and  more
 that  is  ultimately  responsible  for  the
 inflation  we  are  suffering  from.  It
 is  this  demand  that  has  made  the  rupee
 s0  valueless  as  to  demand  devaluation.
 Even  as  Shri  Priya  Gupta  sug-
 gests  that  there  should  be  a  wage
 boarg  for  one  sector,  I  would  also
 suggest  in  all  seriousness—that  every
 member  of  the  Cabinet  must  consider
 this  seriously,  that  there  must  be  a
 national  wage  board,  When  any
 particular  sector  of  Government  ser-
 vice  demands  higher  wages,  that  must
 be  relateq  to  the  wage  structure  of
 the  whole  set  of  Government  em-
 ployees,  whether  in  Government  ser-
 vice  proper  or  in  the  public  under-
 takings.  Now,  the  demand  has  run
 riot.  It  is  almost  pell-mell,  and  all
 the  time  they  never  sympathise  with
 the  classes  below  them,

 You  may  remember  the  famous  say-
 ing  that  a  general  was  able  to  inspire
 real  courage  and  loyalty  in  the  minds
 of  the  soldiers  by  saying  that  in
 the  battle-field  when  he  saw  a  soldier
 dying...  |
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 at  gra  we  कछुवाय  :  सभापति
 महोदय,  में  श्रापकी  व्यवस्था  चाहता  हूं।
 सदन  में  गणपूर्ति  नहीं  है  ।
 Mr.  Chairman:  There  is  no  quorun:,

 Shri  Hanumanthaiya  may  resume  his
 seat  for  a  while.  The  bell  is  being
 rung—Now,  there  is  quorum,  Shri
 Hanumanthaiya  may  now  resume  his
 speech,

 Shri  Hanumanthaiya:  A  soldier
 was  almost  dying  on  the  battle-field
 and  he  needed  water.  There  was  only
 One  cup  of  water  available.  The
 General  who  was  also  wounded  want-
 ed  water,  but  instead  of  himself  tak-
 ing  the  water,  he  said  to  the  soldier
 ‘Thy  need  is  greater’,  but  the  soldier
 saiq  ‘Sir,  thy  need  is  greater’,  It  was
 that  mutually  obliging  spirit  that  was
 responsible  for  the  victory  of  the
 Army  and  the  great  name  _  that  it
 earned.

 Here  is  my  labour  friend  asking
 for  a  wage  board.  But  nobody  looks
 at  the  man  who  is_  unfortunately
 placed  below  him  either  in  status  or
 in  emoluments;  all  the  time  they  are
 only  looking  up  and  up.  There  is  what
 is  called  a  general  demoralisation  in
 the  wage  structure  of  this  country.
 There  is  already  a  very  frightening
 prospect,  that  this  wage  increase  re-
 sults  in  the  rising  of  prices  or  as_  it
 is  called  inflation,  and  this  in  turn
 results  in  the  demand  for  wage  in-
 crease,  This  vicious  circle,  as  the
 economists  know  and  even  a  layman
 knows,  is  a  circle  within  which  the
 Indian  economy  is  caught.  Some
 brave  leader  or  administrator  has  to
 break  this  vicious  circle.  If  socialism
 means  anything,  it  means  equitable
 distribution  of  national  wealth;  it  is
 on  that  basis  that  the  wage  structure
 must  be  built,  whether  it  is  for  the
 railwaymen  or  for  any  other  sector.
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 As  you  know,  the  average  per  capita
 income  is  Rs.  300  or  so.  On  _  that
 basis,  the  average  income  per  month
 coulq  only  be  about  Rs.  30.  Many  of
 these  people  get  two  to  three  times
 the  per  capita  income.  This  is  known
 to  Government  and  the  labour  asso-
 ciations.  Where  is  the  rest  of  the
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 {Shrj  Hanumanthaiya]
 money  to  come  from?  In  order  to
 pay  the  salaried  classes  of  this  coun-
 try,  they  have  necessarily  to  take
 away  so  much  of  the  national  income
 from  the  rural  sector  and  from  the
 other  people  who  have  not  organised
 themselves  in  this  vociferous  manner.

 श्री  हुक्म  चन्‍्द  कछवाय  :  सभापति
 महोदय,  में  श्रापकी  व्यवस्था  चाहता  हूं
 सदन  में  गणपूर्ति  नहीं  हूँ
 Mr,  Chairman:  Shri  Hanumanthaiya

 may  resume  his  seat  for  a  _  while.
 There  is  no  quorum.  The  bell  is  be-
 ing  rung—

 Now,  there  is  quorum.  Shri
 Hanumanthaiya  may  resume  his
 speech  now.

 Shri  Hanumanthaiya:  So,  I  sug-
 gest  that  even  as  there  is  the  Supreme
 Court  established  under  the  Constitu-
 tion  in  India,  so  must  a  high-powered
 wage  board  be  appointed  in  India  to
 see  that  every  sector  of  society  and
 Government  servants  inter  se  get
 wages  related  to  the  national  income
 and  a  proper  and  equitable  distribu-
 tion  thereof,  Otherwise,  the  Indian
 economy  would  be  going  the  way  of
 Indonesian  economy.

 Shri  Hari  Vishnu  Kamath  (Hoshan-
 gabad):  It  is  in  the  doldrums  now.

 Shri  Hanumanthaiya:  Everybody  is
 asking  for  more,  and  the  demonstra-
 tions  compel  the  governmental
 authorities,  whether  in  the  railways
 or  in  the  other  sectors,  to  concede
 their  demands,  because  these  people
 hold  a  particular  sector  at  gunpoint.
 If  socialism  means  anything  it  is  not
 robbing  the  many  to  pay  a  few;  it

 means  equitable  distribution  of
 wealth.  Many  a  Member  of  Parlia-
 ment  or  many  a  Member  who  is  in
 charge  of  administration  does  not
 realise  that  it  is  the  imbalance  in  the
 equitable  distribution  of  national  in-
 come,  particularly  in  the  agricultural
 sector,  that  has  made  us  suffer  on
 the  foog  front.  Every  sector  except
 the  agricultural  sector  gets  the  maxi-
 mum  possible  emoluments.  How  can
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 you  have  a  particular  sector  produee
 more  when  you  make  it  the  least  re-
 munerative  sector?

 Then,  my  hon,  friend  claims  for  the
 workers  the  right  to  strike.  That  is
 a  right  that  has  been  enjoyed  for  a
 long  time.  But  I  would  plead  with
 you  to  realise  that  it  is  an  outmoded
 right;  it  is  a  right  belonging  almost  to
 the  middle  ages,  In  the  old  days,  if
 there  was  any  quarrel  on  property
 or  any  other  dispute  between  two  in-
 dividuals,  they  used  to  resort  to  what
 was  called  a  duel;  they  used  to  fight
 it  out,  and  whoever  won  was  declar-
 ed  to  be  the  man  who  had  justice  on
 his  side.  In  the  subsequent  genera-
 tions  civilisation  evolved,  and  it  was
 said  that  entrusting  it  to  a  person
 called  a  judge,  to  arbitrate  between
 two  people  or  two  sets  of  people  was
 the  best,  civilised,  way  of  disposing
 of  disputes.  I¢  that  is  the  sign  of
 civilisation,  then  that  must  be  made
 applicable  to  all  industrial  disputes,

 I  wholeheartedly  welcome  the  com-
 pulsory  arbitration  that  has  almost
 been  accepted  by  the  Central  Gov-
 ernment  employees.  There  is  nothing
 like  a  right  to  strike  any  more  than
 there  is  a  right  to  a  particular  indi-
 vidual  to  take  the  law  into  his  own
 hands.  It  is  qa  feature  of  the  capitalist
 economy  to  strike.  I  have  been  to
 Russia  and  I  have  travelled  all  over
 Russia.  In  a  communist  country,
 whether  it  be  Russia  or  any  other
 satellite  country,  there  is  no  right  to
 strike.  Therefore,  the  labour  leaders
 who  claim  that  the  right  to  strike  is
 one  of  the  fundamental  rights  for-
 get  at  the  same  time  that  they  are
 pleading  for  the  establishment  of
 socialism.  I  might  say,  however,  that
 I  am  not  against  increase  in  wages
 according  to  the  necessities  of  the
 situation,  but  that  must  be  done
 rationally  ang  judiciously.  Let  there
 be  a  national  wage  board,  that  I
 have  suggested,  for  the  whole  com-
 munity,  and  let  the  methods  of  set-
 tlement  of  disputes  be  determined,
 and  let  there  be  no  question  of  strike
 or  lock-out.
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 Both  are  equally  anti-social.  They
 affect  production;  they  adversely  af-
 fect  the  national  interest.  Whoever  re-
 sorts  to  a  strike  or  lockout  must  be
 declared  to  be  unpatriotic,  and  public
 opinion  must  exercise  itself  so  correct-
 ly  that  nobody  will  be  able  to  strike,
 or  lockout.  Even  as  a  man  whose  rela-
 tive  is  murdered  cannot  have  recourse
 to  his  own  pistol  or  gun  in  order  to
 wreak  vengeance,  no  labourer  or  wor-
 ker  or  government  employee  must
 have  the  right  to  strike.  But  they  must
 be  given  compulsory  arbitration  facili-
 ties  such  as  judicia]  tribunal  or  some
 other  tribunal  to  settle  disputes.  In
 this  way,  all  strikes  must  be  eliminat-
 ed.

 Mr.  Chairman:  Then  you  have  to
 amend  the  law.

 Shri  Hanumanthailya:  We  have
 to.

 Dr.  M.  S.  Aney  (Nagpur):  Amend
 the  Government.  If  a  labour  govern-
 ment  comes  into  power,  this  kind
 of  thing  wil]  never  come  about.

 Shri  Hari  Vishnu  Kamath:  He  will
 amend  the  Government  too  by  and
 by.

 Shri  Hanumanthaiya:  If  members
 of  Parliament  agree  with  this  ap-
 proach  to  the  problem,  the  day  will
 not  be  far  off  when  we  wil]  get  such
 a  government  and  our  law  too  will
 be  amended.

 So  far  as  the  railways  are  concern-
 ed,  all  these  8  years  and  three  Plans,
 whatever  they  have  done  is  more  by
 way  of  a  patching  up  rather  than
 real  planning,  planned  progress  of
 tailway  build-up  or  railway  distribu-
 tion.  The  first  thing  that  has  to  be
 done  is  to  make  all  lines  of  one  gauge,
 that  is,  broad  gauge.  I  do  not  want  to
 argue  about  it  because  there  are
 enough  facts  and  figures  to  show  that
 broad  gauge  operates  more  economica!-
 ly  and  better  than  the  metre  gauge.
 All  the  metre  gauge  lines  today  are
 more  or  less  running  at  a  loss.  It  is
 only  the  broad  gauge  lines  that  are
 paying.  I  do  not  want  to  dilate  on
 that  because  there  is  enough  literature
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 furnished  to  show  that  broad  gauge,
 is  the  thing  that  pays  and  that  metie
 gauge  is  the  thing  that  dues  not.

 It  is  not  that  I  plead  that  in  a
 single  year  all  the  metre  gauge  should
 be  converted  into  broad  gauge.  That
 is  q  physical  impossibility.  Some  be-
 ginning  must  be  made.  Today  the  Rail-
 way  Ministry  must  lay  down  its  po-
 licy  in  this  direction,  that  definitely
 a  beginning  wil]  be  made  to  imple-
 ment  the  policy  of  converting  al]  the
 non-broad  gauge  lines  ‘into  broad
 gauge  lines.  Throughout  India  _  there
 must  be  only  one  gauge.

 So  far  ag  South  Indig  is  concerned,
 I  am  sorry  to  say  that  the  railway
 system  is  perfunctory,  haphazard  and
 inadequate.  In  the  old  days—the  map
 before  me  shows’  this—all  this
 railway  system  wa  bised  on  what
 was  called  the  presidency  towns  sys-
 tem.  In  the  British  days,  the  im-
 perialist  power  established  their  hold
 ‘on  Calcutta,  Bombay  and  Madras—
 called  their  forts.  The  railway  train
 system  converged  on  these  three
 towns.  But  today  even  after  three
 Plans,  we  have  not  evep  modified  that
 set-up.  Hence  we  are  ut  to  the  neces-
 sity  of  pleading  that  port  and  rail-
 way  facilities  are  not  enough  to  take
 the  American  wheat  that  is  coming  in
 ships,  and  distribute  it  in  time.  The
 harbours  are  cluttered  up  and  the
 railway  system  is  not  able  to  cope
 with  the  traffic.  Why?  Because  every
 railway  system  has  to  take  delivery
 either  at  Madras  or  at  Bombay  or  at
 Calcutta  or  one  or  two  other  ports.  On
 the  other  hand,  nature  has  blessed
 India  with  a  very  long  coastline.
 There  are  dozens  and  dozens  of  ports
 apart  from  these  three  presidency
 ports.

 Shri  Parashar  (Shivpuri):  On  8
 point  of  order.  Has  the  map,  to  which
 the  hon.  Member  is  referring.  been
 laid  on  the  Table?
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 Mr.  Chairman:  Not  neccessary.
 "Shri  Hanumanthaiya:  This  raj!war

 map  has  not  only  been  placed  op  the
 Table;  it  has  been  placed  in  his  hands
 repeatedly,  which  he  has  not  seen.
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 Mr.  Chairman:  Betrays  his  ignor-
 ance;  can’t  help  it.

 Shri  Hanumanthaiya:  I  have  been
 urging  upon  the  Ministry,  the  trunk
 line  has  to  run  from  Trivandrum  to
 Bangalore,  to  Hyderabad  to  Nagpur  to
 Delhi  and  upto  Srinagar.

 The  reorganisation  of  States  has
 taken  place,  Today  Bangalore  City

 igs  the  capital  of  a  bigger  State  than
 Madras.  All  the  time  you  are  under
 the  impression  that  the  whole  of  the
 south  is  Madras.  In  North  India  tne
 ignorance  is  so  colossa]  that  whenever
 they  look  at  me  they  ask  if  I  am  a
 Madrasi.  Their  knowledge  of  geogra-
 Phy  is  So  poor  that  they  do  not  know
 that  there  is  Kerala,  there  is  Mysore,
 there  is  Andhra,  there  is  Maharash-
 tra  and  probably  Orissa.

 Now  the  political  system  is  s0
 changed  that  there  are  i4  States  and
 4  State  capitals.  The  railway  system
 must  be  so  based  as  to  make  the  State
 capitals  the  focus  towards  which  all
 the  railway  lines  converge  in  their
 respective  areas.  The  idea  of  mak-
 ing  only  three  States  permanent  im-
 perial  powers,  economic  powers  and
 Political  powers,  is  not  conducive
 either  to  socialism  or  to  a  true  pat-
 tern  of  democratic  set-up.

 Now  they  are  constructing  the  Sa-
 lem-Bangalore  line.  They  can  as  well
 convert  the  metre  gauge  they  are
 now  building  into  broad  gauge  and
 exteng  the  same  upto  Trivandrum

 Mr.  Chairman:  The  time  is  up,
 Shri  Hanumanthaiya:  The  railways

 are  too  Jong.

 Shri  Hari  Vishnu  Kamath:  But
 there  should  be  speeding  up  of  the
 train.

 Shri  Hanumanthaiya:  In  every
 mantra,  we  say  Aa  Sethu  Himachai,
 That  is  the  mantra  of  national  integra-
 tion  adumbrated  not  today  but  thous-
 ands  and  thousands  of  years  ago.  It  is
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 that  that  has  kept  up  Indian  unity.
 Therefore,  J  want  the  Grand  Trunk
 of  the  Indian  con.inent  to  start  from
 Cape  Comerin  or  Kanyakumari;  then
 let  it  come  to  Trivandrum,  then  Ban-
 galore,  then  Hyderabad,  then  Nagpur,
 then  Bhopal,  then  Delhi  and  reach  the
 terminus  at  Srinagar.

 The  Minister  of  State  in  the  Mi-
 nistry  of  Railways  (Dr.  Ram  Su-
 bhag  Singh):  No,  no,  Chashul  and
 then  Damchok.

 Shri  Hanumanthaiya:  A  beginning
 must  be  made  now.  That  is  all  I  say.

 Mr.  Chairman:  He  is  conveniently
 far  getting  the  east  and  west.

 Shri  Hanumanthaiya:  For  the
 east  and  west,  it  is  already  there.  From
 Bombay  to  Calcutta  there  are  several
 lines;  there  is  no  necessity  to  add  to
 it.  Therefore,  I  have  advisedly  Icft
 it  out.

 Shri  N.  Sreekantan  Nair  (Quilon):
 They  are  overfed  already.

 An  hon.  Member:  Bombay  to  Dib-
 rugarh.

 Shri  Hanumanthaiya:  This  trunk
 system  which  reaches,  literally  and
 figuratively,  from  sethu  to  the  Hima-
 layas,  would  be  the  true  visible  sym-
 bol  of  national  unity.

 So  far  as  ports  are  concerned,  why
 not  improve  Goa  and  connect  Goz  by
 broad  gauge  with  Guntakal  and  Bom-
 bay  and  Bangalore,  If  we  do  that,  the
 whole  system  from  Goa  to  Madras
 will  be  made  broad  gauge.  Ii  we  con-
 vert  the  line  from  Bangalore  to  Gun-
 takal  into  broad  gauge,  the  system
 will  be  complete.

 Shri  Hari  Vishnu  Kamath:  ‘You
 want  Goa  to  merge  in  Mysore?

 Shri  Hanumanthaiya:  Therefore,
 the  policy  that  I  am  _  advocating,
 namely  of  converting  all  lines  into
 broag  gauge,  must  begin  here.  Let  it
 not  begin  in  my  State,  I  am  not  so
 selfish,  let  it  begin  at  Cape  Comerin,
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 let  it  go  to  Trivandrum,  let  it  come
 to  Bangalore  and  then  go  to  Hydera-
 bad  and  Nagpur  and  upto  Srinagar.

 I  have  one  point  more,  and  after
 touching  that  point  I  will  close.  Kind-
 ly  permit  me  to  speak.  ‘hough  I
 have  severa]  points,  I  will  speak  only
 on  that.

 There  is  what  ig  called  departmen-
 tal  catering  in  the  railways.  For  the
 first  time,  the  hon.  Minister  has  an-
 nounced  that  there  is  a  small  profit.  Do
 you  know  after  how  much  luss  this
 small  profit  hag  resulted?  These  seven
 or  eight  years,  more  than  Rs.  I%
 crores  has  been  lost  and  the  consu-
 mer  has  paid  through  his  nese—either
 the  traveller  or  the  person  who  eats
 at  this  departmental  catering.  And
 mind  you,  if  these  catering  establish-
 ments  had  been  auctioned,  they  them-
 selves  would  have  brougnt  prubably
 a  crore  of  rupees  or  more.  Therefore,
 the  net  loss  is  much  more  than  a
 crore  of  rupees.

 Mr.  Chairman:  Please  wind  up.
 Shri  Hanumanthaiya:  I  thought  the

 catering  should  be  wound  up.
 Shri  Harj  Vishnu  Kamath:  Not  far

 wrong.

 Shri  Hanumanthaiya:  Let  anybody
 say  that  this  departmental  catered
 food  is  better  than  what  was
 being  supplied  by  the  contractors.
 The  real  reason  I  tell  you  is  this.
 I  have  also  travelle@  a_  iot.
 This  is  another  iliegal  facility  afford-
 ed  to  many  railway  employees.  Cer-
 tain  categories  of  peole  get  free  sup-
 ply  of  coffe  and  other  eatables  from
 this  departmental  catering.  Therefore
 what  I  propose  is  this.  I  do  not  want
 private  people  to  exploit  this  food
 and  make  profit.  I  am  socialist  en-
 ough  to  concede  that  point.  At  the
 same  time,  departmental  catering
 must  be  done  in  such  a  way  that  co-
 operatives  must  be  estab'ished  and
 they  must  be  given  facilities  to  run  on
 a  commercial  basis  but  if  there  is  loss,
 a  proportionate  cut  in  their  pay  must
 be  effected.  It  is  only  then  that
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 people  will  wake  up.  Now  whether
 it  ends  in  a  loss,  whether  the  food  is
 good  or  bad,  the  concerned  peopie
 get  their  pay,  their  promotion,  their
 facilities,  their  provident  fund  and
 their  pension.  This  is  exactly  the  psy-
 chology  that  is  pervading  the  whole
 Indian  administration  that  is  respon-
 sible  for  the  plan  failures  ag  the
 Prime  Minister  says  and  as  the  pre-
 vious  Prime  Minister  said,  Nobody
 is  held  responsible  for  anything.
 Their  pay  and  emoluments  are  guar-
 anteed,  whether  the  service  they  do
 is  good,  bad,  inefficient  or  indifferent.
 This  attitude  towards  departmental
 catering  must  be  changed  inio  one  of
 practical  commercial  proposigion.
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 श्री  जगदव  सिंह  सिद्धान्ती  (झज्जर)  :
 आदरणीय  सभापति  महोदय,  डा०  राम
 सुभग  सिंह  बड़े  मीउ  मंत्री  हैं।  इनको  बार-
 बार  प्रार्थना  करते  हैं  भौर  बड़े  सुन्दर  शब्दों
 में  उनका  वह  उत्तर  दे  दते  हैं  काम  चाहें
 बेशक  रह  जाय  कोई  चिन्ता  की  बात
 नहीं  है  ।

 में  यह  कहना  चाहता  हूं  कि  यह  जो
 हमारा  वाहन  है  यह  राष्ट्र  का  वाहन  हैं।
 रक्षा  के  काम  में  भी  भ्राता  है,  कृषि  के  काम  में
 भी  भाता  है,  व्यापार  और  उद्योग  में  भी
 ग्राता  है।  सभी  तरह  के  जितने  हमारे  भाग
 हैं  उन  सब  के  साथ  रेलवेज़  का  सम्बन्ध  है
 इस  में  ठीक  बसे  ही  ढंग  रहना  चाहिए  ताकि
 यह  सभी  की  पूति  कर  सके  ।  वतंमान
 काल  में  रक्षा  का  बड़ा  उत्तरदायित्व  है  ।
 श््न्न  को  इधर  उधर  भेजने  का  भी  है  तथा
 प्रन्य  सामानों  का  भी  है  1

 कुछ  समय  पहले  दिल्‍ली  से  फीरोजपुर
 की  जो  लाइन  थी  यह  प्रमुख  लाइन  थी
 अ्रब  दिल्‍ली  से  जो  पानीपत  होती  हुई  जा  रही
 है  उस  को  सवार्ों  की  प्रथानता  दी  गई  झौर
 इस  को  माल  ढोने  की,  लेकिन  मैं  मंत्री  महोदय
 से  निवेदन  करूं  कि  यह  क्षेत्र  भाज  भी  भ्रगर
 किसी  ने  देखा  है  वहां  जाकर,  मंत्री  महोदय
 गये  हैं,  डोगराई  श्रादि  मोर्चे  को  तोड़ने
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 वाले  इसी  इलाके  के  बहादुर  हैं  तो  इसलिये
 इस  क्षेत्र  की  रेलों  के  ऊपर  विशेष  ध्यान
 आप  को  देना  चाहिए  ।

 दूसरा  सुझाव  मैं  यह  दे  रहा  हूं  ।
 व्यापारी  समय  पर  वैगंस  की  मांग  करते  हैं
 तो  व्यापारियों  को  वैगंस  की  सुविधा  मिलनी
 चाहिए  जिससे  कि  समय  पर  वे  श्रपना
 माल  भेज  सकें  पश्रन्न  के  बारे  में  भी  गड़बड़ी
 श्रधिक  तब  होती  है  जब  गुड़,  शक्कर  का  समय
 भ्राता  है।  श्रब  कोल्हु  चल  रहे  हैं।  मंडी
 में  माल  ले  जाते  हैं  किसान  लोग,  तब  वह
 व्यापारी  कहते  हैं  कि  हमें  जब  साधन  मिलेंगे
 बगंस  मिलेंगे  तब  तुम्हारे  दाम  देंगे,  तो  मैं
 कहता  हूं  कि  इस  के  ऊपर  श्राप  विचार
 कीजिये  ।  आक्षेप  करने  का  तो  मेरा  स्वभाव
 नहीं  है  परन्तु  तथ्य  के  ऊपर  श्राप  को  बेशक़
 विचार  करना  चाहिए  कि  श्राप  के  कमचारियों
 'का  रवैया  व्यापारियों  के  साथ  कंसा
 रहता  है  वेबंस  देते  समय  ?

 तृतीप  श्रेणी  के  यात्रियों  को  विशेष
 सुविधा  चाहिए।  वे  भी  उसी  प्रकार  से  भारतीय
 नागरिक  हैं  जैसे  कि  प्रथम  श्रेगी  के  हैं  तो  उन
 की  सुविधाश्रों  के  ऊपर  भी  ध्यान  अधिक  से
 अधिक  देना  चाहिये  1

 रेलवे  इंजनों  पर  तो  आप  ने  हिन्दी  में
 रेलवे  का  नाम  लिख  दिया  जैसे  कि  हम  देखते
 हैं  कि  इंजनों  पर,  “उत्तर  रेलवे”  हिन्दी  में
 ग्रंकित  है  लेकिन  जो  रेल  के  डिब्बे  हैं  उन  डिब्बों
 पर  हिन्दी  के  नागरी  अक्षरों  का  प्रयोग  नहीं
 हुआ  है  तो  क्पा  कर  के  वहां  भी  ऐसा  करवायें  ।

 एक  साननोय  सदस्य  :  ग्रन्दर है

 श्री  जगदेव  सिह  सिद्धान्ती  :  भ्रन्दर  टोने
 से  क्‍या  होता  है  देखने  वाले  तो  बाहर  से  ही
 देखेंगे  ?  रेलवेज  में  उहां  जहां  हिन्दी  क्षेत्र  हैं
 ग्रौर  उन  में  जो  रेलवेज़  की  अपनी  परीक्षाएं
 ह्वोती  हैं,  विभागीय  परीक्षाएं,  तो  वह  परीक्षाएं
 हिन्दी  में  भी  ली  जाया  करें।
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 जहां  तक  कमंचारियों  की  पोस्टिग  फा
 सवाल  है  भ्रब  बड़े  रेलवेज़  के  कमंचारी  जिनको
 कि  हणारों  रुपये  बतौर  तन्ख्वाह  के  मिलते  हैं
 उनको  तो  श्राप  कहीं  भी  भेज  दीजिये  लेकिन
 जो  छोटे  छोटे  रेलवे  के  कमंचारी  हैं  उनकी
 नियुक्षित  प्रायः  उन्हीं  स्थानों  के  निकट,
 झासपास  की  जाय  णहां  के  कि  वह
 रहने  वाले  हैं  पभ्गर  वहीं  उनकी
 नियुक्ति  की  जायेगी  तो  ठीक  रहेगा  ।
 क्योंकि  उन  के  परिवार  वाले  भी  होते  हैं,बच्चे
 भी  होते  हैं  श्रोर  वह  सुविधापूर्वक  वहां
 आरा  जा  सकते  हैं  t  भ्रौर  बीमारी  श्रादि  में  भ्रपने
 बच्चों  और  परिवार  वालों  को  सम्हाल  भी
 सकते  हैं  t  इसलिए  छोटे  रेलवे  के  कर्मचारियों
 की  नियुक्ति  करते  समय  इस  बात  का  ध्यान
 ्रवश्य  रक्खा  जाना  चाहिए  1

 मैं  निश्चित  रूप  से  आप  को  एक  घटना
 बताये  देदा  हूं  :  एक  बहुत  छोटे  कमंचारी
 की  धर्मपत्नी  बीमार  हुई,  बार  बार  निवेदन
 किया  कि  मुझे  नणदीक  भेण  दो  ताकि
 मैं  श्रपने  घर  जाकर  उस  को  सम्हाल  सकूं
 लेकिन  उस  का  वहां  परिवत्तंन  नहीं  किया  गया।
 आखिरकार  वह  बेचारी  मर  ही  गई  7  भ्रौर  कुछ
 न  हो  सके  तो  कम  से  कम  उन  के  साथ  सहानुभूति
 तो  होनी  चाहिए  ।  यथायोग्य  व्यवहार  किया
 जाय  1  श्रब  एक  रोहतक  वाले  को  बिठा  दिया
 मद्रास  में  भ्रौर  मद्रास  वाले  को  भेज  दिया  गया
 पठानकोट  में  तो  इस  तरह  से  दोनों  ही
 बेकार  हो  णाते  हैं  -  इसलिए  इन  बातों  पर
 भी  घिचार  होना  चाहिए  ।

 दिल्‍ली  के  बारे  में  मैं  कछ  निवेदन
 करना  चाहता  हूं  1  दिल्‍ली  देश  की  राजधानी
 है  ।  यहां  भ्रनेक  उपनगर  हैं  ।  चारों  श्लोर  से
 गाड़ियां  श्राती  हैं  1  श्राजजल  कार्यालय  का
 समय  जो  है,  सभी  कार्यालयों  का,  जिस  में
 सरकार  भी  भरा  गई  और  भ्रन्य  भी  भ्रा  गये,  9
 बजे  का  है  लेकिन  कई  गाड़ियाँ  हैं,  चारों  तरफ
 से  तो  झाने  थाली  हैं  वे  देर  में  पहुंचती  हैं।
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 शौर  उन  को  बहुत  कठिनता  होती  है  इस
 लिए  रेलवे  टाइमटेबुल  बनाते  समय  यह  भी
 एक  ध्यान  रक्‍्खा  जाय  ।  गरमी  सर्दी  के  अनु-
 सार  जैसे  कार्यालयों  का  समय  बदलता  है
 ताकि  सुविधा  पूवंक  सभी  कमंचारी  भी
 पहुंच  सकें  t  प्रात:काल  ऐसे  ढंग  से  हो  कि  उधर
 से  आने  वाली  गाड़ियां  वैसे  भ्रायें  चारों  तरफ़
 से  श्रौर  सायंकाल  उन  को  ले  जाने  का  भी  उसी
 प्रकार  से  प्रबन्ध  हो  जिससे  कि  वह  अपने  अपने
 स्थानों  पर  समय  से  पहुंच  सकें।  दिल्ली  में
 भीड़  भी  न  रहें  भ्रौर  उन  को  यहां  की  बढ़ती
 जा  रही  महंगाई  से  होने  वाली  परेशानी  शौर
 दिक्कत  का  सामना  भी  न  करना  पड़े,  न  उन्हें
 मकान  लेना  पड़े  और  न  श्रौर  कुछ  लेना  पड़े।
 इस  प्रकार  की  यह  दिल्ली  में  व्यवस्था  की
 जाय  ।

 ३4  hrs,

 पहले  भी  इस  बाद  की  मांग  फी  गई  है  कि
 दिल्ली  के  किशनगंज  स्टेशन  पर  एक  साइकिल
 स्टैंड  होना  चाहिए  1  वहां  पर  बहुत  से  कमंचारी
 उतरते  हैं।  यदि  वे  वहां  से  भ्रपने  साइकिल  ले
 'कर  अपने  अपने  कार्यालयों  भें  घले  जायें  भ्रौर
 सायंकाल  उन  को  वहीं  रख  दिया  करें,  तो  इस
 से  रेलवे  विभाग  को  आमदनी  ही  होगी,  कोई
 घाटा  नहीं  होगा  ।  दूसरे  स्थानों  पर  भी  यह
 व्यवस्था  की  जानी  चाहिए  t

 मैं  मंत्री  महोदय  को  इस  बात  के  लिये
 वन्यबाद  देता  हूं  कि  966-67  के  बजट  में
 शक्ूरबस्ती  तक  डबल  लाइन  करने  के  सम्बन्ध
 में  उन्होंने  व्यवस्था  करने  की  कृपा  की  है  ।
 बहुत  प्रार्थना  करने  पर  श्राखिर  देवता
 प्रसन्न  हुए  हैं।  यदि  इस  को  कम
 से  कम  रोहतक  तक  आ॥गे  बढ़ा  दिया  जाये,
 तो सै  नेकों  को  श्राने  जाने  में  बड़ी  सुविधा
 हो  जायेगी  ।  ऐसा  करने  पर  रेलवे  विभाग
 को  कित्री  प्रकार  की  हानि  नहीं  होगी,  बल्कि
 उसको  लाभ  ही  होगा  ।

 णो  ट्रेन  रोहतक  से  दिल्‍ली  आती  है  ,  वह
 सायंकाल  वापस  णाते  हुए  शक्टरबस्ती  में  छोड़
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 दी  जाती  है  --आागे  नहीं  जाती  है।  भप्रगर
 उस  को  जींद  या  रोहतक  तक  आगे  भेज  दिया
 जाये,  तो  श्रच्छा  हो।  मैं  इस  बारे  में  काफ़ी
 लिखा-पढ़ी  करता  रहा  हूं  a कहा  जाता  है  कि
 रोहतक  में  ठहरने  का  स्थान  नहीं  है  a  मैं
 निवेदन  करना  चाहता  हूं  कि  ऐसा  प्रबन्ध
 कर  दिया  जाये  कि  वह  गाड़ी  रात  के  समय
 रोहतक  में  एक  लाइन  पर  ठहर  सके  ।  इससे
 कमंचारियों  को  भाने  जाने  में  बहुत  सुविधा
 होगी  |

 मैं  इस  बारे  में  बहुत  लिखा-पढ़ी  करता
 रहा  हूं  श्रौर  डा०  राम  सुभग  सिह से प्रार्थना
 करता  रहा  हूं  कि  शनिवार  को  छोड़  कर  प्रातः
 LI-0  बजे  शौर  सायं  4-40  बजे  के  बीच
 में  दिल्‍ली  से  कोई  गाड़ी  जींद  फ़िरोज़पुर  को
 नहीं  जाती  है  यदि  एवः  गाड़ी  इस  भ्रवधि  के
 बीच  में  किसी  समय---2,  3  बजे  के  लगभग---
 भेज  दी  जाया  करे  तो  इस  में  हानि  कया  है?
 कुछ  लोग  बसों  में  जाते  हैं  लेबिन  जिन  लोगों
 के--विशेषतया  सैनिकों  के--पास  होते  हैं
 वे  रात  के  समय  प्रपने  घर  पहुंचते  हैं  क्योंकि
 उन  के  गांव  प्रायः  स्टेशन  से  तीन  चार  मील
 दूर  होते  हैं  t  श्रौर  इस  प्रकार  उनको  बड़ी
 असुविधा  होती  है  ।  मुझे  पूरी  प्राशा  है  कि
 मंत्री  महोदय  इस  पर  भी  ध्यान  देंगे  ।

 डा०  राम  सुभग  सिंह  को  होना  तो  फूड
 एंड  एग्रीकल्टर  मिनिस्ट्री  में  चाहिये  था
 लेकिन  वह  रेलवे  विभाग  में  लगा  दिये  गए  ।

 श्री  इसजीत  लाल  सलहोत्रा  (जम्म्‌
 तथा  काश्मीर)  :  यहाँ  भी  शअच्छे  हैं  ।

 श्री  जगदेव  सिंह  सिद्धान्ती  :  मैं  उन  के
 सामने  एक  बहुत  पुराना  केस  रखना  चाहता  हूं
 णोवि  मैं  पहले  भी  रख  चुका  हूं  t  डाक्टर  साहब
 ने  विजिलेंस  ब्रांच  वाले  भी  बुला  लिये  श्रौर
 दूसरे  कमंचारियों  को  भी  बुला  लिया  t  पहले
 उत्तर  रेलबे  के  मैनेजर  थे  शर्मा  1  उन

 है  मुझे  कोई  ताल्लुक  नहीं  है  ।  लेकिन  बाद  में
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 श्री  जगदेव  सिंह  सिद्धान्ती]
 झाए  भक्‍त  साहब  ।  मैंने  उनको  एक  फ़ाइल
 दी  हुई  है  लेविन  भ्रभी  तक  उस  पर  कोई  कायें
 बाही  नहीं  की  गई  है  सोभाग्य  से  श्रब  श्री
 कपाल  सिंह  रेलवे  बोर्ड  के  चेयरमंन  बन  कर
 झाए  हैं  |  चूंकि  वह  एक  गांव  के  रहने  वाले  हैं
 इसलिए  उन  को  गरीबों  से  कुछ  न  कुछ  सहानु-
 भूति  भ्रवश्य  होगी  t  मैं  ने  एक  फ़ाइल  उनको
 भीदेदीहे।

 दिल्‍ली  में  टिकटों  की  गड़बड़ी  पवड़वाई
 गई  है  और  कुछ  कमंचारियों  को  रुपया  लेते
 हुए  पकड़वाया  गया  है  ।  एक  केस  में  रेलवे
 के  भ्रधिवारियों  ने  सम्बद्ध  व्यक्तियों  को  इनाम
 भी  दिया  है।  लेकिन  प्रायः  यह  देखा
 शया  है  कि  ्ष्टाचारी  लोग  मंत्रियों
 तक  सही  बात  नहीं  पहुंचने  देते  हैं।
 इस  प्रकार  के  भ्रष्टाचार  में  सब  प्रकार  के
 कर्मचारी  शामिल  होते  हैं  ।  इस  बारे  में  ठीक
 हंग  से  जांच  की  जानी  चाहिए  औ्रौर  भ्रष्टा-
 बारी  लोगों  को  बाहर  फैंकना  चाहिए  ।  जो
 ईमानदार  और  ग़रीब  कमंचारी  हैं  जो  बिल्कुल
 रिश्वत  नहीं  लेते  हैं  उनको  प्रोत्साहन  दिया
 लाना  चाहिए  ।  यदि  मंत्री  महोदय  इस  पर
 विचार  करके  प्रावश्यक  कायंवाही  करेंगे  तो
 इससे  सभी  को  लाभ  होगा  किसी  एक  को
 नहीं  ।

 मंत्री  महोदय  को  रेलवे  विभाग  में  ऐसा
 बत्न  परना  चाहिए  जिससे  सामान्य  जनता  को
 विशेषवःर  लाभ  हो  सके  ।  जैसा  कि  मैं  ने  पहले
 कहा  है  खेती  वरने  वालों  का  इस  विभाग  से
 झधिवः  वाम  पड़ता  है  4  रेलवे  में  प्रधिक
 सुविधायें  प्रदान  बरने  से  उनको  भी
 लाभ  हो  सकेगा  ।  श्रौर  रेलवे  विभाग  की
 भामदनी  में  वृद्धि  होगी  t  स्वर्गीय  प्रधान  मंत्री
 श्री  लाल  बहादुर  शास्त्री  ने  “जय  जवान”
 झोर  a  जय  विसान  ”  का  नारा  लगाया
 था  t  लेविन  बात  एक  ही  है  --विसान  ही
 जवान  देता  है  किसान  ही  खेती  करता  है  प्रौर
 विसान  ही  मंडी  में  सब  चीजें  भेजता  है  ।
 झभाज  स्थिति  यह  है  कि  किसानों  के  कोई  पत्र
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 नहीं  हैं  पर  इसलिए  उनकी  भ्रावाज  दूर
 तक  नहीं  जाती  है  लेबिन  जब  रेलवे  विभाग
 में  उनके.  ऐसे  हमदर्द  महानुभाव  और
 सहानुभूति  रखने  वाले  मंत्री  महोदय  हैं  तो
 मुझे  श्राशा  है  विः  इस  बात  का  ध्यान  रखा
 जायगा  बिः  ग़रीब  विसान  को  सबसे  ज्यादा
 लाभ  पहुंचे  क्‍्योंविः  भ्रमीर  तो  कुछ  ले  दे  कर
 सारा  काम  बर  लिया  करता  है  ।

 जब  मैं  मद्रास  गया  तो  डाक्टर  साहब  ने
 एक  सूबेदार  साहब  को  मेरे  साथ  कर  दिया
 झ्ौर  दो  घंटे  में  उनके  लिये  सारा  प्रबन्ध
 करवा  दिया  ।  उसके  लिए  मैं  उनको  धन्यवाद
 देना  चाहता  हूं  ।  जब  मैं  एक  स्टेशन  पर  गया
 तो  वहां  चार्ट  पर  लिखा  हुआ  था  कि  सलीपिंग
 कार  में  फर्ला  सीट  सूबेदार  साहिब  की  है  t
 लेबिन  एक  कर्मचारी  ने  उस  सीट  का
 नम्बर  बदल  दिया  और  विसी  एक  व्यापारी
 फो  वह  सीट  दे  दी  ।  जंब  वह  मेरे  पास  भ्राये
 तो  मैं  ने  कर्मचारी  से  पूछा  विः  कया  बात  हुई
 वास्तव  में  उसने  एक  नकली  चार्ट  बना  लिया
 था  जब  कि  रेलवे  स्टेशन  पर  भ्रसली  चार्ट
 लगा  हुआ  था  t  यह  तो  प्रकट  है  कि  बिना
 कुछ  लिये  दिये  इस  तरह  का  अनुक्षित  काम
 नहीं  हो  सकता  है  1

 इसलिए  मंत्री  महोदय  को  इस  बात  वा
 ध्यान  रखना  चाहिए  कि.  गरीबों  को  पूरी
 सुविधा  मिले--श्रमीरों  को  मिले  या  न  मिले
 इसकी  हमें  चिन्ता  नहीं  है  t

 बहुत  धन्यवाद  |

 श्री  शिव  चरण  माथर  (भीलवाड़ा)  :
 सभापति  महोदय,  सब  से  पहले  मैं  रेलवे  मंत्री
 को  इस  बात  के  लिए  धन्यवाद  देना  चाहता
 हूं  कि  इस  साल  रेलवे  का  बजट  पेश  करते
 वक्‍त  उन्होंने  इस  बात  का  ध्यान  रखा  कि  रेल  के
 भाड़े  में  बहुत  बढ़ोतरी  न  की  जाये  ।  मैं  समझता
 हूं  कि  पिछले  वहुत  से  वर्षों  में  यह  पहली  बार
 है,  जब  कि  साधारण  यात्रियों  पर  भार  नहीं
 डाला  गया  है  |
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 अश्रपनी  बात  कहने  से  पूर्व  मैं  रेलवे  के  उन  ख्याल  रखना  चाहिये  t  यदि  इस  बात  को

 करमंचारियों  को  भी  बधाई  देना  चाहता  हूं,
 जिन्होंने  पाकिस्तान  के  साथ  हुए  युद्ध  के  दोरान
 बड़ी  तत्परता,  साहस  और  दिलेरी  से  काम
 किया  ।  मुझे  याद  है  कि  उस  समय  राजस्थान
 के  गदरा  रोड  स्टेशन  पर  रेलवे  के  कममंचारियों
 ने  जिस  साहस  श्रौर  भ्रदम्य  उत्साह  का  परिचय
 दिया,  वह  सराहनीय  था  ।  मैं  कह  सकता  हूं
 कि  उनके  द्वारा  किया  गया  फाम  मोर्चे  पर
 लड़ने  वाले  किसी  सैनिक  के  काम  से  कम  नहीं
 था  ।  इसलिए  इस  क्ृतज्ञ  राष्ट्र  को  उन  कर्म-
 चारियों  के  प्रति  झपनी  कृतज्ञता  प्रकर  रूरनी
 चाहिए  और  उन्हें  समुचित  रिवार्ड  देने  की
 व्यवस्था  करनी  चाहिए  ।

 इस  साल  युद्ध  की  स्थिति  का  सामना
 करने  के  बावजूद  रेलवेज़  ने  गुड़ज़  ट्रैफ़िक  में
 लक्ष्य  से  भ्रधिक  सफलता  प्राप्त  की  है।  उसके
 लिए  भी  रेलवे  मंत्रालय  धन्यवाद  का  पात्र
 है।  ग्रांकड़ों  के  श्रनुसार  दिसम्बर  में  ध्रत्म  होने
 वाले  पिछले  नौ  महीनों  में  इस  साल  के  लिए
 रखा  गया  गुड्ज़  ट्रैफिक  का  लक्ष्य  पार  कर
 लिया  गया  और  जनवरी,  फरवरी  और  मारते,
 इन  तीन  महीनों  में  एक  करोड़  टन  श्रौर  अधिक
 माल  ढोने  के  लक्ष्य  की  प्राप्ति  हो  जायेगी  ।
 इस  के  लिए  रेलवे  मंत्रालय  धन्यवाद  का  पात्र
 है  t  युद्ध  की  स्थिति  में  युद्धक्षेत्रों  में  भ्रौर  दूसरे
 इलाकों  में  भी  संचार  व्यवस्था  को  बराबर
 कायम  रखने  के  लिए  मैं  मंत्री  महोदय  और
 मंत्नालय  को  धन्यवाद  देता  हूं  ।

 शापने  जो  कुछ  कड़े  उपस्थित  किये
 हैं,  उसमें  यह  कहा  गया  है  कि  एक  करोड़
 टन  लक्ष्य  से  श्रधिक  ढोयेंगे  श्रौर  उस  से  जो
 आमदनी  होगी,  उसके  साथ  साथ  ऐसा  सामान
 जो  रेलवे  के  काम  में  झ्राता  है,  जैसे  बैलास्ट
 झौर  दूसरा  सामान  जो  रेलवे  के  काम  के
 लिये  इधर-उधर  भेजा  जाता  है,  उसमें  कमी
 होगी  ।  मैं  ऐसा  महसूस  करता  हूं  कि
 उस  कमी  के  कारण  रेलवे  के  ग्रावश्यक  काम
 में  कोई  बाधा  न  पड़े  ।  इस  बात  का  भापको

 ध्यान  में  रखा  जायगा,  तो  मैं  मानता  हूं  कि
 जो  कुछ  निर्माण  कार्य  हैं,  जो  विकास  के  कार्य
 हैं,  उनके  भ्रन्दर  किसी  प्रकार  की  बाधा  उपस्थित
 नहीं  होगी  ।  जो  भी  उपलब्धियां  माल  के  भाड़े
 के  रूप  में  प्राप्त  की  हैं,  वह  निर्माण  कार्यों  की
 गति  को  कम  कर  देने  से  कम  न  हो  जाय,  इस
 बात  की  ओर  विशेष  रूप  से  झापका  ध्यान
 झाकर्षित  करना  चाहता  हूं  ।

 एक  बात  श्राम  तौर  पर  रेलवे  यातायात
 भ्रौर  सड़क  यातायात  के  सम्बन्ध  में  कही  जाती
 है  कि  रेलवे  यातायात  को  सड़क  यातायात  से
 एक  बहुत  बड़ा  कम्पीटीशन  फस  फरना  पड़
 रहा  है।  मैं  नम्र  निवेदन  करना  चाहता  हूं  कि
 जहां  पर  रेलवे  यातायात  की  वृद्धि  हो,  उसके
 साथ-साथ  सड़क  यातायात  की  वृद्धि  भी  होनी
 चाहिये  ।  क्योंकि  उसकी  वृद्धि  होने  के  साथ-
 साथ  रेलवे  में  कार्य-दक्षता  श्रायेगी  ।  जहां  भी
 शिथिलता  का  सवाल  श्राता  हैं,  शिथिलता
 घटाने  में  हम  लोग  सफल  हो  सकेंगे  ।  इसलिये
 रेलवे  को  सड़क  यातायात  से  कभ्नी  खतरा

 महसूस  नहीं  करना  चाहिये  ।  बल्कि  मैं  तो

 कहूंगा  कि  रेलवे  के  साथ-साथ  सड़क  यातायात
 की  उसी  प्रकार  से  वृद्धि  की  जानी  चाहिये,
 जिस  प्रकार  रेलवे  का  विकास  लगातार  हो
 रहा  है  1

 मैं  यह  मानता  हूं  कि  रेलवे  यदि  अपनी
 कार्य  दक्षता  को  बढ़ाये,  समय  पर  चलने  वाली

 गाड़ियां  ज्यादा  इन्ट्रोइयूस  करे,  तेज़  चलने  वाली

 गाड़ियां  इन्ट्रोड्यूस  करे  और  माल  ढोने  के  लिये
 जैसा  झापने  बताया  कि  सुपर  एक्सप्रेस-गुड्स-
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 [श्री  शिव  चरण  माथुर]
 ट्रेन  चलाने  की  व्यवस्था  भ्राप  कर  रहे  हैं,  तो
 इस  से  झ्राप  रेलवे  की  कार्यदक्षता  में  बहुत  वृद्धि
 कर  सकेंगे  ।  इससे  किसी  प्रकार  का  जो  रोड

 द्रान्सपोर्ट  से  खतरा  है,  वह  सामने  नहीं  झायेगा
 इसलिये  मैं  कहना  चाहता  हूं  कि  रेलवे  जहां
 अपने  विकास  में  भ्रागे  बढ़ी  है,  वहां  उस  को
 रोड  ट्रांसपोर्ट  से  कोई  खतरा  नहीं  होना  चाहिये

 रेलवे  भ्राज  हमारे  देश  का  सबसे  बड़ा
 पब्लिक  भ्रण्डरटेकिंग  है  u  इस  समय  देश  के
 साल  भर  में  20  करोड़  झ्लादमी  इस  सुविधा
 से  फायदा  उठाते  हैं  श्रोर  प्रति  दिन  करीब  58
 लाख  प्रादमी  रेल  से  सफर क रते  हैं।  इतनी  बड़ी
 जनसंख्या  को  लाभ  पहुंचाने  वाला  यह  सावें-
 जनिक  उद्योग  है  ।  इसलिये  इस  को  इसी  आधार
 पर  चलाया  जाना  चाहिये  जिससे  यात्रियों  को
 झधिक  से  भ्रधिक  सुविधायें  प्राप्त  हो  सके  t
 यदि  हम  विशेष  रूप  से  इस  श्रोर  ध्यान  रखेंगे
 तो  इस  को  सफलता-पू्वंक  चलाने  में  सफल

 हो  सकेंगे  ।

 थर्ड  क्लास क ेप॑सेंजर्स  के  बारे  में  मैं  कुछ
 निवेदन  करना  चाहता  हूं  ।  मैं  एक  बार  कलकत्ता
 से  दिल्‍ली  सफर  कर  रहा  था,  रास्ते  में  एक
 झमरीकन  से  मेरी  बात  हुई  ।  उस  ने  बताया
 कि  भ्रमरीका  में  जो  एयर  कण्डीशन्ड  ' कोचेज़

 हैं,  वे  यहां  से  अच्छी  नहीं  हैं,  श्रौर  उस  के

 मुकाबले  में  जो  यहां  की  थर्ड  क्लास  कोचेज़  हैं
 ये  दुनिया  के  किसी  भी  देश  की  थर्ड  क्लास  कोचेज़
 के  मुकाबले  में  नहीं  ठहरती  हैं  t  इतना  ज्यादा
 झ्ोवर-क्राउडिंग  और  गन्दगी  इन  ट्रेनों  में

 होती  है  ।  यदि  आप  एयर  कन्‍्डीशन्ड  कोचेज़
 से  सफर  करे  तो  आपको  तनिक  भी  मालूम  नहीं
 होगा  कि  इस  देश  में  कहीं  ग़रीबी  भी  है  ।
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 इसलिये  मैं  श्रापसे  भ्रनुरोध  करना  चाहता  हूं
 कि  श्राप  इनकी  सुविधाओं  की  तरफ़  भ्रधिक
 ध्यान  न  देकर,  थर्ड  क्लास  की  तरफ़  ज्यादा
 ध्यान  दें,  तो  निश्चित्‌  रूप  से  जो  हम  समाजवाद
 की  बात  कहते  हैं  प्रौर  इस  देश  में  ग्ररीबों  को
 ऊपर  उठाने  की  बात  कहते  हैं,  उसकी  श्रोर
 अपना  कदम  उठा  सकेंगे  ।  जो  सम्पन्न  व्यक्ति

 है  वह  दूसरे  यातायात  के  साधनों  से  जा  सकता

 है  श्लोर  उसके  पास  जितने  साधन  हैं,  उनका

 वह  उपयोग  कर  सकता  है,  लेकिन  गरीब  झ्रादमी
 यदि  कलकत्ते  से  दिल्‍ली  सफर  करता  है  तो  उसकी
 स्थिति  ऐसी  हो  जाती  है,  जैसे  कोयले  की
 खान  में  काम  करने  वाला  आ्रादमी  हो  ।  वह
 यहां  पहुंचते-पहुंचते  थक  जाता  है बौर  काला.

 हो  जाता  है।  इसलिये  थर्ड  क्लास  के  यात्रियों
 की  सुविधा के  बारे  में  निश्चित्‌  रूप  से  सोचना

 चाहिये  ।

 मैं  यह  नहीं  कहता  कि  आपने  कुछ  नहीं
 किया  है  ।  जब  हमारे  भूतपूर्व  प्रधान  मंत्री
 रेलवे  मंत्री  थे,  उन्होंने  थर्ड  क्लास  के  स्‍लीपर
 कोचेज़  की  व्यवस्था  की,  वह  श्ाज  तक  बढ़ाये
 जा  रह  हैं,  लेकिन  एक  दिन  ऐसा  श्राना  चाहिये
 जब  कि  फंस्ट  क्लास,  एयर  कन्दीशन्ड  क्लास
 न  हो  कर,  सिर्फ  एक  ही  क्लास  हो,  घिसमें

 महसूस  हो  सके  कि  हिन्दुस्तान  के  48  करोड़
 श्रायगी  एक  तरह  की  व्यवस्था  में
 घलते  हैं  t

 मैं  कुछ  थर्ड  क्लास  की  स्‍लीपिंग  कोवेज
 के  बारे  में  कहना  चाहता  हूं  ।  मेरा  द्ात्पर्य:
 श्री-टायर  कोचेज़  से  है  ।  अगर  एक  आादमीः
 उसमें  सो  जाय  तो  फिर  उठ  नहीं  सकता  ।

 रात  में  उठना  भी  पड़े  तो  सिर  फटता  है

 3392
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 मेहरबानी  करके  इन  थूर-टायर  स्लीपिंग
 कोचे ज्ञ  को  हटा  दिया  जाये,  इनसे  कोई  फायदा
 नहीं  है  प्रोर  इतना  कन्जेशन  हो  जाता  है,
 जानवरों  की  तरह  ग्रादमी  भर  जाते  हैं,
 जिसमें  यात्रियों  को  बहुत  असुविधा  होती  है  ।
 इसके  मुकाबले  में  दू-टायर  कोचेज़  काफ़ी
 सुविधाजनक  हैं  1  उनमें  सोने  की  व्यवस्था  है  t
 इसलिये  यदि  थू।-ठायर  के  बणाय  दू-टायर
 स्‍लीपिंग  कोचेज़  हर  जगह  इन्ट्रोडयूस  कर  दें,
 तो  मैं  समझता  हूं  कि  तीसरे  दर्ज  के  यात्री  भी
 महसूस  करेंगे  कि  ते  सुविधा  से  सफर  कर  रह  हैं
 और  मेरे  देश  ४.  समाजवादी  सरकार  काम
 कर  रही  है  ६

 एयर  कण्डीशंड  कोचेज़  समाप्त  कर
 वीजिये,  इससे  कुछ  ही  लोगों  पर  प्रभाव
 पड़ेगा  ।  हिन्दुस्तान  की  जो  बहुत  बड़ी  जनसंख्या
 है,  उसको  इससे  कोई  नुकसान  नहीं  होने
 वाला  है  -  यदि  श्राप  ए०  सी०  सी०  कायम
 रखना  धाहते  हैं  तो  उसका  जो  किराया  श्राज
 है,  उससे  दुगना  कर  दीजिये,  क्‍योंकि  वे  लोग
 एफोड्  कर  सकते  हैं  1  भ्राज  शायद  थई  क्लास
 से  छः  गुना  किराया  उसमें  लेते  हैं,  तो  उसको

 2  गुना  कर  देने  से  कोई  फर्क  नहीं  पड़ेगा  ।
 अमरीका  के  एक  प्रये  शासद्री  डा०  काल्डोर
 यहां  पर  आये  थे,  उन्होंने  कहा  कि  हिन्दुस्तान
 जैसे  मुल्क  में  श्रापके  टेक्सेशन  का  स्ट्रक्चर
 एक्सपेन्डिचर-प्रोरियेन्टेड  होना  चाहिये,
 श्रादमी  कमाये  श्रौर  उसको  मीन्‍्ज़  श्ाफ़
 प्रोडक्शन  में  खर्चे  करे,  लेकिन  अगर  शभ्रादमी  के
 पास  पैसा  हो  जाय  और  श्रपने  प्रामोद-प्रमोद
 के  साथनों  में  खवं  करे  तो  उससे  देश  का
 प्रोडक्शन  नहीं  बढ़ता  ।  इसलिये  जो  सम्पन्न
 व्यक्ति  इस  देश  में  हैं,  श्रगर  ए०  सी०  सी०
 क्लास  का  किराया  दुगना  कर  दें  तो  उस  से
 किसी  को  नुकसान  नहीं  होगा  रेलवे  को  लाभ
 ही  होगा  t  यह  एक  भावना  का  प्रश्न  है  t
 एक  व्यक्ति  जब  यह  देखता  है  कि  कलकत्ता  से
 दिस्ली  आता  है  तो  काला  हो  जाता  है,  जब  कि
 ए०  सी०  सी०  में  ट्रेवल  करने  वाला  व्यक्ति,
 चाहे  गर्मी  का  मौसम  हो  या  सर्दी  का  मौसम
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 हो,  जब  बाहर  निकलता  है  तो  बिल्कुल  साफ़
 कपड़ों  में  निकलता  है  1  तो  उसके  दिमाग़  पर
 साधारण  तौर  पर  यह  भावना  गश्राती  है  कि
 क्या  यह  हिन्दुस्तान  है,  क्या  यही
 समाजवाद  का  हिन्दुस्तान  है,  जिसमें
 एक  व्यक्ति  उसी  देश  का  रहने  वाला
 ए०  सी०  सी०  में  ट्रेवल  कर  रहा  है  ब्रौर  दूसरा
 थडे  क्लास  में  ट्रेवल  कर  रहा  है  इस  भावना
 की  वृष्टि  से  मैं  निवेदन  करना  चाहता  हूं  कि
 हमारे  थर्ड  क्लास  का  ट्रेवलर  आज  निश्चितः
 रूप  से  यह  महनूस  करता  है  कि  इस  देश  में
 इस  प्रकार  की  दोहरी  व्यवस्था  बनी  हुई  है  ।

 एक  भ्रमरीकन  ने  मुझसे  कहा  कि  आपका
 बन्द्री  एक्सट्रीम्ज  का  कन्ट्री  है  1  बम्बई  के
 फुट  पाथ  पर  एक  मिलियन  भ्ादमी  सोते  हैं
 झ्रौर  ऐसे  झ्रादमी  भी  हैं  जो  बड़े  महलों  में
 रहते  हैं।  तो  इस  एक्सद्रीम  को  मिटा  कर  हमें
 अ्रपना  एक  झौसत  बनाना  पड़ेगा  श्रौर  अपने
 को  कन्द्री  झ्रफ़  एब्रेज  बनाना  पड़ेगा  ।  यदि
 यह  बनाने  के  लिये  आप  शुरूआत  बरें,  रेलवे
 बड़ा  उद्योग  है,  यदि  यह  शुरुआत  करे  तो  एक
 बहुत  बड़ा  काम  इस  दिशा  में  होगा  it

 रेलवे  बजट  के  सम्बन्ध  में  मैं  थोड़ा  सा
 निवेदन  करना  चाहता  हूं  t  आपने  रेल  भाड़ा
 नहीं  बढ़ाया,  इसके  लिये  धन्यवाद  t  इसके
 साथ-साथ  कऊकत्ता,  अम्ब्ई,  मद्रास  के  शहरों
 के  अलावा  सीजन  टिकट  में  जो  सांकेलिक
 फमी  की  है,  वह  एक  बहुत  बड़ी  चीज़  है  ne आज
 तक  जब  भी  रेलवे  बजट  पेश  होता  था,  हमेशा
 रेल  भाड़े  में  बढ़ोत्तरी  होती  थी,  लेकिन  इस
 दफ़ा  नहीं  हुई  है  ।

 श्री  हुकम  चस्द  कछवाय :  पास में  चुनाव
 झा  गये  हैं,  इसलिये  नहीं  बढ़ा  है  ।

 श्री  शिव  चरण  साथर  :  लेकिन  हस  के
 साथ-साथ  माल-भाड़े  में  जो  3  परसेन्ट  की
 वृद्धि  की  है,  एक  जेब  से  बचाया  दूसरी  जेब  में
 लिया  ।  रेलवे  के  द्वारा  जो  चोज़ें  लाई  भोर  ले
 जाई  जाती  हैं,  उनके  ऊपर  3  परसेन्ट  वृद्धि  करना"
 बहुत  ही  ज्यादा  भार  है,  जो  साधारण  व्यक्ति:
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 [श्री  शिव  चरण  माथुर]
 पर  प्रसर  डालने  वाला  है  v  मेहरबानी  करके,
 धाज  जनता  इतने  प्राथिक  भारों  से  दबी  हुई
 है  कि  इस  तीन  परसेन्ट  के  प्राथिक  भार  के
 कारण  उस  पर  और  प्रधिक  भार  पड़ेगा,  इसको
 हटा  देना  चाहिये  ।  मैं  राजस्थान  की  बात
 कहना  चाहता  हूं  ।  आपने  भ्रपनी  प्रोपोजल्ज़
 में  यह  व्यवस्था  की  है  कि  प्राठ  सो  किलोमीटर
 से  प्रधिक  वाले  स्थानों  पर  कोयला  जाएगा  तो
 उस  पर  माल  भाड़े  में  वृद्धि  का  भ्रसर  पड़ेगा  ।

 में  कहना  चाहता  हूं  कि  रानीगंज  ग्रौर  झरिया
 के  इलाके  में  वहां  जो  कोलफोील्ड्ज़  हैं  वे
 राजस्थान  के  किसी भी  क्षेत्र  से  ग्राम  तौर  से
 करीब  बारह  सौ  किलोमोटर  दूर  पड़ते  हैं  t
 राजस्थान  के  किसी  भी  इलाके  से,  किसी  भी
 कारखाने  से  ये  कोलफोल्ड्ज़  श्राठ  सौ  किलो-
 मीटर  से  दूर  पड़ते  हैं,  जो  लिमिट  झ्ापने  रखी
 उससे  भ्रधिक  हो  जाते  हैं  V  इस  वास्ते  राजस्थान
 के  दृष्टिकोण  से  और  दूसरे  जो  दूरगामी  स्थान
 हैं  उनके  दृष्टिकोण  से  भी  जो  आ्रापने  सरचार्ज
 लगाया  है  तीन  परसेंट  का  वह  बहुत  भारी
 हो  जाता  हैं  ।  इस  सरचारजं  को  आप  कम  तो
 कया  बिल्कुल  हटा  दें  तो  भ्रच्छा  होगा  तब
 निश्चित  रूप  से  और  सहो  मानों  में  भ्रापके
 इस  रेल  बजट  को  जनता  का  रेल  बजट  कहा
 जा  सकेगा,  कामनमैन  का  रेल  बजट  कहा  जा
 सकेगा  ।

 अब  मैं  कुछ  रिजनल  मांगों  के  बारे  में
 कहना  चाहता  हूं,  जो  हमारे  भ्रपने  क्षेत्र  की
 समस्यायें  हैं  उनके  सम्बन्ध  में  कुछ  निवेदन  करना
 चाहता  हूं  ।  रेल  मंत्री  महोदय  का  ध्यान  में  उस
 बात  की  ओर  दिलाना  चाहता  हूं  जो  उन्होंने
 l6  अक्तूबर  1964  को  रेल  मंत्रालय  के

 भवन  में  राजस्थान  से  आए  हुए  करीब  डेढ़
 सौ  व्यक्तियों  के  सामने  कही  थ॑।  t  यह  बात
 उन्होंने  कोटा  श्रौर  चित्तौड़गढ़  रेलवे  लाइन
 के  बारे  में  कही  थी  t  लेकिन  पहले  मैं  इस  इलाके
 के  इतिहास  के  बारे  में  थोड़ा  सा  निवेदन  कर
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 देना  बाहता  हूं।  यह  रेलवे  लाइन  949  भें
 प्रंजूर  हुई  थी  भोर  मंजूर  होने  के  बाद  वहां  पर
 सारे  ट्रेक  पर  रेलवे  का  मटोरियल  भी  पड़
 गया  था  श्रौर  कुछ  रेलवे  स्टेशन  भी  बन  गए
 थे  ।  लेकिन  बाद  में  कुछ  राजनीतिक  कारणों
 से  उस  रेलवे  लाइन  को  ड्राप  कर  दिया  गया  ।
 यह  मुझे  बहुत  ही  दुख  के  साथ  कहना  पड़
 रहा  है  |  जो  सारा  सामान  उस  रेलवे  लाइन
 के  लिए  पश्राया  हुप्रा  था  उसको  कांडला  ले
 जाया  गया  ।  कांडला क ेबारे  में  मुझे  कोई
 शिकायत  नहीं  है  ।  इस  रेलवे  लाइन  को
 ड्राप  करना  खुद  में  बहुत  बुरी  बात  थी  जिस  की
 ग्रोर  से  रेल  मंत्री  महोदय  का  विशेष  ध्यान
 दिलाना  चाहता  हूं  ।  जब  इस  श्रोर  रेल  मंत्री
 जी  का  ध्यान  दिलाया  गया  तो  उन्होंने  बड़ी
 कृपा  करके  इस  बात  को  कहा  कि  उसकी
 दुबारा  जांच  को  जाए  1  हालांकि  जांच  पहसे
 हो  चुकी  थो  लेकिन  फिर  भी  उसकी  दुबारा
 जांच  की  गई,  उसकी  फीजीबिलिटी  के  बारे
 में  जांच  का  गई,  उसका  इकोनोमिक  सर्वे
 किया  गया।  वह  पत्र  भी  मेरे  पास  है  जिसमें
 उन्होंने  यह  कहा  था  कि  सरकार  ने  इस  प्रकार
 का  आदेश  दिया  है  |  वह  जांच  भ.  ह€  गई
 लेकिन  मुझे  अफसोस  है  कि  रेल  मंत्री  जी  के
 भाषण  में  न  तो  नई  रेलवे  लाइनों  में  कोटा-
 चित्तौड़गढ़  रेलवे  लाइन  का  ज़िक्र  है  श्रोर
 न  ही  उनके  भाषण  में  इसका  ज़िक्र  है  ।  यह
 रेलवे  लाइन  ऐसे  क्षेत्र  में  से  गुजरती  है  जो  क्षेत्र
 श्राजर्द:  के  श्रान्दोलन  के  जमाने  में  मशहूर
 रहा  है।  भापने  विजौलिया  भ्रान्दोघन  का  नाम
 सुना  होगा  ।  हमारे  देश  के  इतिहास  में  वह
 एक  शानदार  भ्रान्दोलन  था  t  927  9  जब
 वह  आन्दोलन  चला  तो  महात्मा  गांधी  से  जब
 इसके  सम्बन्ध  में  सन्देश  देने  के  लिये  कहा  गया
 तो  उन्होंने  कहा  कि  विजौलिया  के  किसान
 सारे  देश के  श्रागे  हैं,  मैं  उन्हें  क्या  संदेश  दूं  t
 वहां  हज़ारों  लाखों  व्यक्तियों  ने  श्राज़ादी  की
 लड़ाई  लड़ी  है  |  यही  नहीं  वह  क्षेत्र  श्राथिक
 दृष्ट  से  बहुत  सम्पन्न  क्षेत्र  है  v  वहां  भ्रगर  रेलवे
 लाइन  चली  जाती  है  तो  उस  क्षेत्र  का  भ्राम
 तौर  से  द्ुत  गति  से  विकास  द्वो  सकता  है  t
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 इस  वास्ते  में  प्राथंना  करता  हूं  कि  कोटा,
 चित्तौड़गढ़  की  रेलवे  जिस  का  ज़िक्र  भापके
 भाषण  में  नहीं  है  भौर  जिसका  सर्वे  भी  हो
 चुका  है,  उसको  श्राप  मेहरबानी  करके

 फोर्थ  फाइव  यीझर  प्लान  में  ले  लें  ।  जहां  तक
 राज्य  सरकार  का  सम्बन्ध  है  उसने  इस  रेलवे
 लाइन  के  बारे  में  प्राथमिकता  के  भ्राधार  पर
 झाप  को  शभ्रपनी  सिफारिश  भी  भेज  दी  है  ।
 झब  ऐसी  कोई  चीज़  नहीं  है  जिससे  श्राप  यह
 कह  सकें  कि  इस  रेलवे  लाइन  को  हाथ  में  न
 लिया  जाए  ny

 राजस्थान  की  एक  श्नौर  रेलवे  लाइन
 के  बारे  में  मैं  निवेदन  करना  चाहता  हूं  ।  यह
 लाइन  सामरिक  दृष्टि  से  बहुत  महत्वपूर्ण  है  ।
 यह  लाइन  गोकरण  जैसलमेर  लाइन  है  ।
 रक्षा  की  दृष्टि  से  यह  बहुत  महत्वपूर्ण  लाइन  |
 जैसलमेर  के  रेगिस्तानी  इलाके  में  पाकिस्तात
 से  हमारी  लड़ाई  हुई  थी।  वह्‌  इलाका  यातायात
 की  दृष्टि  से  बहुत  ही  पिछड़ा  हुआ  है  1  वहां
 न  तो  सड़कें  हैं  श्रोर  न  ही  रेलवे  लाइन  हैं  ।
 वहां  कोई  भो  व्यवस्था  श्रव  तक  यातायात  की
 नहीं:  है.  मैं  निवेदन  करता  हूं  कि  रक्षा  की
 दृष्टि  से  यह  एक  बहुते  महत्वपूर्ण  रेल  लिक  है  1
 मुझ  डिटेल्ज्  का  तो  पता  नहीं  है  लेकिन  इसका
 न  तो  आपकी  स्पीच  में  और  न  ही  नई  रेलवे
 लाइनें  जहां  डाली  जानी  है,  कोई  जिक्र  है.  |
 न  ही  इस  लाइन  को  सर्वे  कराने  के  बारे  में  कोई
 जिक्र  किया  गया  है।  इसलिए  मैं  निवेदन  करता
 हूं  कि  इसके  बारे  में  भी  भ्राप  ध्यान  दें  t  इससे
 निश्चित  रूप  से  इस  क्षेत्र को  भी  लाभ  पहुंचेगा
 श्रौर  सामरिक  महत्व  की  भी  यह  एक  रेलवे
 लाइन  होगी  ।

 Shri  Man  Sinh  P.  Patel  (Mehsana):
 Sir,"]  would  like  first  of  all  to  congra-
 tulate  the  Railway  Minister  and  the
 railway  Board  on  their  successful
 achievements.  It  has  been  the  good
 fortune  of  this  minister  that  in  the
 initial  stages  mnormally,  success  has
 been  proved  by  material  facts.  As  it
 has-  been  sald,  during:  the  emergency,

 the  railway  administration  -was  much
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 more  efficient,  for  which  I  would  like
 to  compliment  all  the  members  of  the
 Railway  staff,  the  Railway  Board  and
 the  Minister.

 The  minister  has  said  in  his  speech
 that  they  have  achieved  self-sufficiency
 in  wagons  and  coaches,  but  they  are
 trying  to  achieve  self-sufficiency  in  all
 other  aspects  also,  When  I  look  at  this,
 I  would  like  to  mention  that  there  was
 once  a  proposal  ‘for  construction  of
 wagons  by  a  private  enterprise  in
 Gujarat  State  which  was  being  recom-
 mended  by  the  Gujarat  Government.
 I  am  not  worried  how  the  industries
 are  being  located  as  far  as  the  rail-
 ways  are  concerned.  But  looking  to
 the  emergency,  from  the  point  of  view
 of.  self-sufficiency  in  wagons  and
 coaches,  if  it  were  equitably  distribut-
 eq  in  the  four  regions  of  the  country,
 it.  will  be  ultimately  much  more
 advantageous  for  the  safety  of  the
 country.  I  would  not  like  to  go  into
 further  details  of  the  general  speech
 of  the.  minister,  but  I  would  like  to
 refer  to  some  of  the  major  items  like
 passenger  services.  There  is  a  long
 Paragraph  on  it  and  a  pamphlet  has
 been  given  to  us—Forwards  Better
 Conditions  of  Travel.  Where  are  the
 better  conditions  of  travel  being
 brought  in?  I  come  from  a  part  of
 the  country  served  by.  metre  gauge.
 The  minister  is  not  accustomed  to
 travel  by  train;  he  travels  by  air.  But
 ig  he  desires  to  travel  some  day  by
 train,  he  should  travel  in  a  metre
 gauge  train  and  see  the  conditions
 there,  There  are  two  specific  divisions
 in  this  country—broad  gauge  and  metre
 gaug,  In’this  pamphlet,  there  is  not
 a  single  photograph  showing  the  metre
 gauge  railway.  I  find  there  Black
 Diamond  Express,  Taj  Express,  Air-
 conditioned  Deluxe  trains,  etc.  What
 are  fhese  expresses?  Year  before  last,
 when  I  had  the  opportunity  to  partici-
 pate  in  this  discussion,  Y  said  this.
 There  is  not  a  single  air-conditioned
 train  In  the  whole  of  the  metre  gauge
 railway  of  this  country.  Does  the
 minister,  who  has  foresight  and  imag-
 ination,  contemplate  ‘any  air-condition.
 ed  train  in  the  metre  gauge,  so  that
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 a  large  part  of  the  country  can  atleast
 see  a  third  class  air-conditioned
 coach?

 The  Minister  of  Railways  (Shri
 S.  K.  Patil):  There  are  air-conditioned
 coaches  in  the  metre  gauge.

 Shri  Man  Sinh  P.  Patel:  Where?
 Probably  he  is  referring  to  the  first
 class  air-conditioned  coaches  in  the
 metre  gauge.  It  is  our  misfortune  that
 people  who  travel  by  first  clasg  air-
 conditioned  coaches  are  negligible—a
 thousandth  part  of  the  travelling  popu-
 lation.  I  am  more  concerned  with
 people  who  travel  in  third  class.  I
 have  a  first  class  pass,  but  my  econo-
 mic  condition  is  not  such  that  I  can
 travel  in  first  class  with  my  entire
 family.  When  there  are  only  77  lakh
 people  who  pay  incometax  in  this
 country,  what  will  be  the  percentage
 of  people  who  travel  in  first  class  or  in
 air-conditioned  coaches?  My  only
 anxiety  is  for  third-class  passengers
 only.  It  has  been  already  decided  to
 increase  the  number  of  third-class
 coaches  for  conditioned  travel  in  broad
 guage.  I  only  wish  that  before  there
 is  a  reshuffling  of  the  cabinet  and  he
 gets  a  higher  portfolio,  the  minister
 should  see  that  third  class-air-condi-
 tioned  travel  is  made  possible  on  the
 metre  gauge  preferably  on  Delhi-
 Jatpur-Ahmedabad,  so  that  the  people
 at  latge  may  benefit  from  it.

 Now,  Sir,  I  come  to  the  proposals
 where  he  has  given  some  concessions
 to  the  essential  commodities  or  certain
 high  rated  commodities.  In  this  book
 where  those  proposals  are  explained,
 on  page  4,  under  item  8,  for  ghee  the
 existing  classifications  are  00-B  for
 smalls  and  92.5-B  for  wagon  loads.
 The  proposed  classifications  are  85-B
 (special)  and  75-B  (special)  respec-
 tively.  Both  these  high  rated  classifi-
 cations  are  proposed  to  be  reduced  to
 a  lower  classification.  The  item  men-
 tioned  is  ghee.  But  ghee  ig  prepared
 out  of  milk.  First  comes  milk  and
 then  ghee.  As  the  hon,  Minister
 knows.  Gujarat  supplies  25  per  cent
 of  the  total  consumption  of  milk  in
 Greater  Bombay.  There  are  also  milk
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 products  and  milk  powder  which  are
 also  required  for  the  defence  person- nel.  Therefore,  in  thig  proposal  to
 reduce  the  classification  in  the  case  of
 certain  high  rated  commodities  like
 ghee,  I  would  suggest  that  milk,  pro-
 ducts  and  milk  powder  should  also  be
 included  so  that  it  will  help  the  com-
 mon  people  if  milk  which  is  the  first
 need  of  the  common  people  is  put under  a  lower  classification.  All  urban
 areas  are  getting  milk  from  suburban
 areas  within  a  distance  of  40  or  50
 kilometres.

 Then  I  come  to  the  question  of
 amenities  for  the  passengers,  In  one
 paragraph,  I  find,  it  is  said  that  depart-
 mental  catering  has  now  come  to  a
 stage  where  it  has  earned  some  profit. I  think  it  is  an  accepted  principle  of
 the  Railway  Board  and  the  Ministry
 to  run  this  department  on  a  no-loss
 no-profit  basis.  When  they  have  earn-
 ed  some  profit,  I  can  say  that  they
 have  achieved  some  balanced  admi-
 nistration.  But  there  ig  a  distinction
 between  the  departmental  catering  on
 the  broad  gauge  lines  and  that  in  the
 metre  gauge  lines.  I  would  request
 the  hon,  Minister  of  State,  Dr.  Ram
 Subhag  Singh,  to  visit  the  New  Delhi
 Station  and  the  Delhi  Main  Station.
 There  are  two  trains,  the  Frontier  Mail
 and  the  Ahmedabag  Mail.  One  is  on
 the  broad  gauge  and  the  other  on  the
 metre  gauge.  There  is  a  substantial
 difference  in  catering.  You  may  say
 that  there  fs  only  20  per  cent  differ-
 ence,  but  there  is  that  difference  in  the
 ordinary  vegetarian  thali  served  in
 these  two  trains.  Is  profit  to  be  earn-
 ed  in  this  wav.  r  do  not  know?  On
 the  contrary.  substantial  precaution
 should  be  taken  to  see  that  better  food-
 stuff  is  being  served  to  the  passengers
 on  all  trains.

 Sometimes  we  find  that  the  staff  of
 catering  department  going  with
 the  trains  have  no  powers  to  make
 local  purchaseg  and  there  are  no
 arrangements  for  making  local  pur-
 chases  at  wav-side  stations  In  between
 junctions.  I  was  a  victim  of  this  diffi-
 culty  only  a  week  back.  I  was  travel-
 ling  by  the  Southern  Express  from
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 Delhi  to  Madras  and  Bangalore.  The
 train  was  delayed  by  six  hours.  The
 train  which  was  to  reach  at  6.00  reach-
 ed  only  at  12.00.  The  dining  car  man
 came  and  explained  to  us  that  there
 was  no  arrangement  for  local  purchase
 nearby  Madrag  or  Vijayawada  stations
 and  therefore  they  were  unable  to
 serve  any  food  to  us  because  they  had
 exhausted  everything  that  they  had.
 I  think  this  sort  of  restrictions  for
 making  local  purchases  by  the  depart-
 mental  catering  staff  should  be  waived
 whenever  the  trains  are  running  late,
 when  the  journey  is  beyond  a  distance
 covering  24  hours  and  when  passengers
 are  put  to  inconvenience  by  the  late
 running  of  the  train.  Because  there
 were  restrictions  on  their  making  local
 purchases  they  could  not  give  us  any
 food.  This  happened  only  a  week
 back.  I  started  on  the  l4th  of  this
 month  and  I  hag  this  experience  on
 the  l6th  at  Vijayawada.  The  hon.
 Minister  may  kindly  enquire  as  to
 how  this  happened  on  the  l6th.  This
 happened  at  about  .00  when  the
 passcngers  were  asking  for  food.  We
 were  told  that  there  was  no  arrange-
 ment  for  local  purchase  and  therefore
 we  will  have  to  go  without  food.

 I  would  like  to  congratulate  the  hon.
 Minister  and  the  Railway  Board  for
 giving  better  facilities  to  the  third  class
 passengers—you  may  call  it  there-
 tier  or  two-tier  |  compartments.
 Especially  in  respect  of  the  metre
 gauge  trains  I  fing  that  the  Railway
 Ministry  are  carrying  out  the  sugges-
 tion  that  I  made  on  a  previous  occa-
 sion  They  are  increasing  the  length
 of  the  third  class  berths  to  6  feet.
 Previously  the  arrangement  was—you
 can  still  see  that  in  the  old  coaches—
 there  was  one  single  seat  on  one  side
 and  one  berth  on  the  other  leaving
 some  way  in  between  with  the  result
 that  the  length  of  the  berth  was  only
 4-3/4  Ft.  The  process  of  removing
 the  single  seat  and  making  it  a  Fong
 berth  of  6  feet  has  started,  but  I  destre
 that  this  process  should  be  made  a
 little  faster.  It  may  mean  that  some
 of  the  existing  coaches  have  to  be  re-
 placed  or  they  have  to  be  re-modelled
 according  to  the  new  standards.  Thefe
 is  now  difference  between  metre  gauge
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 and  broad  gauge,  three-tier  and  two-
 tier,  air-conditioned  and  non-air-
 conditioned  coaches.  Therefore,  this
 process  of  increasing  the  length  of  the
 third-class  sleeper  berths  should  be
 carried  out  at  a  faster  rate.

 TI  now  come  to  the  main  point  in
 regard  to  accidents.  I  am  happy  to
 read  the  pamphlet  issueg  by  the  Mini-
 stry  of  Railways—A  Review  of  acci-
 dents  on  Indian  Government  Railways.
 We  can  be  proud  of  the  efficient  mana-
 gement  of  the  Indian  Railways.  At
 least  the  accident  have  been  reduced.
 It  can  be  due  to  the  help  of  nature  or
 it  can  be  due  to  better  and  efficient
 management.  I  take  it  that  it  is  due
 to  better  and  efficient  management.
 Even  then  I  find  from  page  9  of  this
 pamphlet  that  nearly  60  per  cent  of
 the  accidents  due  to  derailments  have
 been  due  to  failure  on  the  part  of  the
 railway  staff.  Out  of  a  total  number
 of  035  derailments,  622  were  due  to
 failure  of  railway  staff.  This  shows
 that  somewhere  there  is  dissatisfaction
 among  the  staff,  inadvertence  on  the
 part  of  the  staff,  negligence  on  the
 part  of  the  staff  or  the  fall  strength  of
 the  staff  is  not  available  at  certain
 places  and  they  are  required  to  serve
 the  master  somewhere  else.  I  suggest
 that  a  detailed  enquiry  into  this  should
 be  made.  My  other  suggestion  is  that
 whatever  is  possible  should  be  given  to
 the  lowest  grade  staff  whereby  they
 will  feel  happy,  there  will  be  less
 accidents  and  travel  will  become  a
 little  more  safer.

 Then,  there  {s  a  slight  sluggish
 approach  on  the  part  of  the  railways
 to  convert  existing  flag  stations  into
 small  normal  stations.  In  the  small
 Rajkot  Division  of  Western  Railway,
 in  Mehsana  District,  in  between  Vija-
 pur  and  Amliasan,  there  is  the
 Gawada—Melosan  flag  station.  It  has
 been  in  existence  for  the  last  22  years.
 I  have  suggested  its  conversion  into  a
 normal  station.  Though  there  is  no
 circuitous  road  nearby  and  the  total
 population  {fs  about  17,000,  they  have
 now  a  very  good  reason,  a  sensible
 reason  to  give  for  not  converting  it
 into  a  normal  station.  They  say  be-
 cause  of  the  emergency  nothing  can
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 be  done.  Simply  because  of  this  I
 desire  that  the  emergency  should  be
 lifted,  If  the  Government,  even  for
 these  small  jobs  like  converting  a  flag
 atation  into  a  normal  station,  gives
 this  excuse  of  emergency,  I  think  it
 should  be  lifted.  Even  after  22  yeara
 it  remains  a  flag  station  because  of
 this  emergency.

 Then,  a  passenger  shed  was  to  be
 constructed  at  .Makakhad  station  bet-
 ween  Kalol  and  Vijapur.  A  donation
 of  Rs,  5000  was  offered  4  yearg  back.
 That  has  been.taken  back  by  the  donor
 after  9  years—some  two  years  back—
 because  the  passenger  shed  did  not
 come  up.  The  donation  was  made  by
 the  well  known  philanthropist  of
 Bombay,  Lallubhai  Hukam  Chand  of
 Messrs.  Lallubhai  Aminchang  Ltd.,  of
 Bombay.  He  had  to  take  back  the
 donation  because  of  the  sluggish  atti-
 tude  of  the  railway  officers  at  the
 Divisional  level.

 Finally,  in  my  last  speech,  Sir,  I
 had  ‘suggested  One  small  station  at
 Bhesana  in  between  Linch-Jotana  on
 the  Mehsana-Viramgam  line.”  During
 this  one  year  no  action  has  been  taken
 on  that.  That  means  I  have  to  follow
 it  up.  I  will  take  my  own  course  of
 following  it  up.  But  once  again  I
 have  to  mention  ‘about  the  flag  station
 It  has  been  found  worthy  of  considera-
 tion  to  have  a  flag  station,  but  it  is
 not  taken  up  because  the  emergency
 comes  in  the  way.  There  are  also
 other  items  like  construction  of  over-
 bridges  at  level  crossing,  manned  or
 unmanned,  in  the  district  of  Mehsana.
 I  hope  all  these.  small  items  will  be
 better  attended  to  at.  the.  lower  divi-
 sional  level.

 -Shri  5,  M.  Banerjee  (Kanpur);  Mr.
 Chairman,  Sir,  I  congratulate  the
 Railway  Ministry  and  the  railway
 workers  -for  the  good  work  done  in
 some-  of  the  spheres  of  the  adminis-
 tration  and  on  the  railway  lines.
 When  I  congratulate  them  it  does  not
 mean  that.I  do  not  criticise  them  for
 their  failure,  certain.  failures-which  are
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 genuine  and  certain  failures  which
 could  have  been  avoided  if  the  Railway Board  or  the  Ministry  were  much  more
 vigilant.

 I  am  happy  that  some  new  trains
 have  been  introduced,  or  are  likely  to
 be  introduced,  by  which  the  conges-
 tion  in  the  third  class  and  other  classes
 is.  gaing  to  be  minimised.  I  feel  that
 even  today  with  sq  many  trains  there
 is  considerable  congestion  in  the  third
 class  with.  the  result  that  sometimes
 we  find  that  a  particular  bogie  which
 is  meant  only  for  32  or  36  passengers
 carries  80  or  86  passengers.  That,  I
 am  sure,  is.the  worst  type  of  black-
 marketing  by  the  railway  administra-
 tion  because  they  get  fares  from  86
 Passengers  whereas  they  provide  seat-
 ing  capacity  only  for  36  passengers.
 What  is  the  solution?  We  are  told  by
 the  Railway  Minister,  by  the  Members
 of  the  Railway  Board  including  the
 Chairman,  that  more  people  have  start-
 ed  travelling.  I  do  not  know  why  they
 travel.  With  the  growth  of  popula-
 tion,  with  the  growth  of  organisation.
 and  industrialisation,  more  people  are
 bound  to  travel.  If  they  travel,  it
 should  mean  that  there  is  congestion.
 The  answer  is  the  introduction  of  more
 trains.  My  suggestion  to  the  hon.
 Railway  Minister  in  this  connection
 would  be  to  do  away  with  air-condi-
 tioneq  coaches  in  some  of  the  trains
 because,  according  to  me,  such  coahes
 are  not  the  need  of  the  hour.  Espe-
 cially  when  we  have  an  emergency
 and  every  time  we  are  given  sermons
 about  austerity,  why  should  there  be
 air-conditioned  coaches  meant  for  a
 handful  of  users?  ‘So,  these  coaches
 should  be  completely’  abolished  and
 their  place  should  be  taken  by  third
 class  Sleeping  coaches.

 T.am  one  with  the  hon  Minister
 when  he  says.  that  the  three-tier
 coaches  should  be  done  away  with.  I
 know  the  origin  of  these  three-tier
 coaches.  They  were  actually  meant
 for  exporting.  goods  to  Nepal..  But
 then  we  -started  manufacturing.  them
 as  sleeper  coaches.  It  is.  very  diffi-
 cult  to  sit  in  that  compartment.  .I  am
 sure  that  -if  the  hon.  Minister  or  the
 Minister  of  State  climb  to  the  upper
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 berth  he  will  not  be  able  to  come  down
 without  the  help  of  a  coolie,  The
 sleeper  coach  should  be  of  the  proper
 size  and  height.  When  this  size  is
 not  accepted  by  other  countries,  why
 should  it  be  thrust  on  our  poor  passen-
 gers?  Even  though  there  is  conges-
 tion  in  our  railways,  we  cannot  do
 away  with  sleeper  coaches,  but  in
 future  there  should  be  only  two-tier
 coaches,  not  sitting-cum-sleeper  but
 entirely  sleeper.  After  all,  the  maxi-
 mum  revenue  comes  from  the  third
 class  passengers.  So,  why  should  you
 not  give  them  some  amenities?  The
 amenity  can  only  be  in  the  form  of
 accommodation.  So,  more  third  class
 Janata  trains  should  be  run  from  big
 cities  like  Calcutta,  Delhi,  Bombay  and
 Madras  and,  if  I  may  say  so,  from
 Kanpur  also,

 Coming  to  the  problem  of  the  rail-
 Way  employees,  whenever  we  ask  for
 a  wage  board  immediately  the  answer
 comes  that  the  railway  employees  are
 getting  certain  benefits,  are  they  pre-
 pared  to  forego  those  benefits.  Per-
 haps,  my  hon.  friend,  Shri  Peter
 Alvares  may  plead  their  case  in  a
 better  way.  Why  is  the  wage  board
 denied  to  them?  When  we  ask  for  a
 Central  Pay  Commission  for  all  Cen-
 tral  Government  employees  we  are
 told  that  it  is  not  possible  to  have  such
 a  commission  at  present  because  of
 the  financial  position  of  the  Govern-
 ment.  When  we  ask  for  a  wage  board
 for  the  railway  employees  we  are
 told:  why  do  you  want  a  wage  board
 when  the  railway  employees  are  better
 off  as  compared  to  other  employees.
 It  is  the  burning  demand  of  the  railway
 employees  to  have  a  wage  board.  Who
 should  judge  whether  their  salaries,
 allowances  and  working  conditions  are
 adequate  ang  reasonable?  Should  it
 be  done  by  the  hon.  Minister,  the
 Railway  Board  or  by  a  High  Court
 Judge  of  a  tribunal.  Only  a  tribunal
 can  give  an  impartial  judgment  in  the
 dispute  between  the  railways  and  their
 employees.  That  is  why  we  want  a
 tribunal.  Then  there  will  be  job
 analysis,  job  evaluation  and  fixation
 of  fair  remuneration.

 PHALGUNA  II,  887  (SAKA)  Budgets
 (Gen,  Dis.)

 Then  I  come  to  the  provision  of
 cheap  grain  shops,  The  other  day  the
 hon,  Financg  Minister  was  making  a
 statement  in  response  to  a  _  calling
 attention  notice  which  stated  that  the
 additional  dearness  allowance  which
 has  been  sanctioned  is  inadequate.
 After  making  a  long  statement  he  said
 that  an  increase  of  Rs.  6  ig  not  the  real
 solution  unless  the  prices  come  down.
 But  who  is  responsible  for  it?  Are  the
 railway  employees  numbering  42  lakhs
 responsible  for  not  holding  the  price-
 line?  No,  they  are  not  responsible
 for  it.  It  is  the  responsibility  of  the
 entire  government.  If  for  the  last  7
 years  during  which  they  ruled  the
 country  they  could  not  hold  the  price-
 line,  surely  the  railway  employees  are
 not  to  suffer  for  it.  Since  the  dearness
 allowance  is  not  linked  up  with  the
 cost  of  living,  since  that  theory  has  not
 been  accepted—the  recommendation  of
 even  the  Das  Commission  was  that  it
 should  be  neutralised  to  the  tune  of
 90  per  cent  in  the  case  of  the  lowest-
 paid  employees—since  neutralisation
 has  been  done  only  to  the  tune  of  70
 per  cent  and  they  are  paid  Rs,  5—
 according  to  my  calculation  it  comes  to
 Rs.  5.60  but  that  is  a  different  matter—
 I  would  plead  with  the  Government,
 particularly  with  the  Railway  Minister
 that  the  railways  should  provide
 cheap  grain  shops  to  their  employees,
 as  they  were  having  during  the  British
 time.  We  know  that  the  grant  of  Rs.  9
 or  0  will  not  solve  the  problem.  We
 are  aware  of  it;  we  may  not  be  able
 to  help  them  that  way.  We  know  from
 practical  experience  that  whenever
 Rs.  5  is  sanctioned  as  additional  dear-
 ness  allowance,  the  market  price  goes
 up  by  Rs.  0  with  the  result  that  one
 has  to  spend  Rs,  5  extra  from  his  own
 pocket  in  addition  to  what  additional
 dearness  allowance  he  gets.
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 Shri  Hanumanthalya:  What  is  the
 remedy?

 Shri  S.  M.  Banerjee:  You  should
 provide  them  cheap  grain  shops  where
 you:  supply  them  20  or  24  important
 basic  items  of  food.  The  details  can
 He  discussed  between  the  railways  and
 the  federations  as  to  what  those  items
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 should  be.  It  was  done  during  the
 British  period.  I  do  not  know  why  it
 has  been  denied  to  the  railway  em-
 Ployees  when  we  have  our  own  gov-
 ernment.

 Then  |  come  to  the  problem  of  the
 casual  employees.  I  must  congratu-
 late  the  railways,  particularly  Dr.  Ram
 Subhag  Singh,  for  taking  a  decision  to
 de-casualise  the  casual  employees,  One
 letter  which  has  been  issued  by  the
 Railway  Board  to  the  General  Mana-
 gers  has  solved  the  problem  to  a  great
 extent.  I  would  s@y  that  any  em-
 ployee  who  works  continuously  for  a
 period  of  six  months  or  more  should
 be  regularised.  It  is  done  in  other
 Ministries  like  Defence  and  Works  and
 Housing.  Why  should  there  be  any
 difficulty  in  the  railways  following  this
 procedure?

 They  may  very  well  say  that  those
 who  are  engaged  in  construction  work
 cannot  be  regarded  as  regular  employ-
 ees.  But  I  am  not  talking  of  construc-
 tion  work  alone.  I¢  the  workload  is
 a  stable  one  and  it  is  likely  to  continue
 for  quite  some  time  why  should  the
 men  engaged  in  that  work  be  denied
 the  benefits  which  a  regular  employee
 gets?  So,  I  would  request  that  this
 be  done  on  the  railways,  specially  on
 the  South  Eastern  Railway  have  refer-
 ted  this  matter  to  the  railways.  I  am
 happy  that  the  Minister  has  taken
 some  decision.  It  should  be  adopted
 on  an  all-India  level.

 Then  I  come  to  the  mass-scale
 transfer  of  accounts  staff  from  the
 South  Eastern  Railway,  I  have  dis-
 cussed  this  matter  with  him.  On  the
 basis  of  job  analysis,  some  accounts
 officer  or  financial  adviser—I  am  not
 imputing  any  motive  to  the  financial
 adviser—had  a  brainwave  that  there  is
 surplus  staff  and  certain  posts  were
 reduced.  But  not  a  single  officer  has
 been  declared  surplus  or  transferred.
 These  officers  are  borne  on  the  per-
 manent  cadre.  They  are  never  tem-
 porary.  From  the  time  they  are  in
 the  wombs  of  their  mothers  they  be-
 come  permanent.  This  is  a  sad  com-
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 mentary  on  the  running  of  the  admi-
 uistration.  Thousands  of  accounts
 staff  are  being  transferreq  on  the
 ground  that  those  posts  have  been  sur-
 rendered,  or  are  likely  to  be  surren-
 dered.  So,  I  would  request  that  these
 transfers  be  kept  in  abeyance  till  the
 hon,  Minister  or  the  Railway  Board
 takes  a  final  decision  in  the  matter,

 Then  I  come  to  the  Garden  Reach
 Workshop.  During  the  emergency  the
 working  hours  of  every  establishment
 were  increased  by  half  an  hour.  In
 the  case  of  Garden  Reach  which  is  the
 head  office  of  the  South-Eastern  Rail-
 way  it  was  increased  by  one  hour.
 Today  there  is  no  pressing  emergecy,
 This  morning  Shrimati  Savitri  Nigam
 forgot  that  there  was  any  emergency
 and  asked  a  question:  what  is  the  use
 of  such  and  such  a  thing  when  there
 is  no  emergency.  Similarly,  once  Shri
 A.  P.  Jain  also  forgot  that  there  was  an
 emergency.  Even  the  Congressmen
 are  slowly  forgetting  that  there  is  an
 emergency  because  emergency  has
 become  a  big  joke  with  us  today.  So,
 T  would  suggest  that  in  the  case  of
 Garden  Reach  also  the  increase  in
 werking  hours  should  be  only  half  an
 hour.  Why  should  they  alone  work
 one  hour  extra?

 Then,  about  the  discontinuance  of
 the  shuttle.  In  a  place  like  Calcutta
 where  the  population  has  increased,
 where  the  least  benefit  is  given  to  any
 employees,  where  men  have  to  stake
 their  lives  practically  every  day  for
 coming  in  the  buses  and  trams—the
 manner  in  which  they  travel  I  hope
 you  have  also  seen—where  during  the
 peak  hour  there  is  no  accommodation
 for  passengers,  I  am  sory  to  say  that
 the  shuttle  running  from  a  particular
 place  to  Garden  Reach  has  been  dis-
 continued  and  we  are  told  that  because
 the  Port  Commissioners  demanded  a
 huge  amount  from  the  Railways,  it  has
 been  discontinued.  |  will  urge  upon
 the  Railway  Minister  and  Dr.  Ram
 Subhag  Singh  to  see  that  it  is  restored.

 The  other  thing  is  about  two  em-
 ployees  who  were  detained  under  the
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 DiR.  I  am  all  against  the  DIR.  And
 what  did  these  two  employees,  Laksh-
 minarayana  and  MN  Chakraverti,  do
 during  the  emergency  at  the  time  of
 the  Chinese  aggression?  They  collect-
 ed  money  for  the  National  Defence
 Fund  and  asked  the  workers  to  work
 more.  They  have  been  arrested.  One
 of  them  has  been  sacked  ang  even  the
 allowance  which  was  being  paid  by
 the  Railways  hey  been  stopped.  These
 two  employees  are  as  loyal  as  the  hon.
 Minister;  that  is  why  I  request  that
 Shri  Lakshminarayana  and  Shri  M.  N.
 Chakraverti  should  be  released  imme-
 diately.  The  Railway  Minister  shoula
 take  the  initiative  and  tell  our
 all-powerful  Home  Minister,  Shri
 Nanda,  about  it  because  every  time
 we  see  Shri  P.  C.  Sen,  he  says  that  it
 is  the  Centre’s  responsibility  and
 when  we  come  to  the  Centre,  they  say
 that  it  is  the  State  subject,  and  I  as
 the  President  of  the  Organisation  move
 like  a  Shuttlecock  between  the  Centre
 and  the  State.  I  do  not  know  who
 smashes  me  most;  but  it  is  the  Home
 Minister  who  smashes  me  the  most  and
 I  am  out  of  the  court.  So,  I  request
 that  this  case  should  be  looked  into
 and  immediate  action  should  be  taken.

 Then,  there  are  many  employees  who
 are  discharged  under  the  rule  under
 article  B11(2)  (b)  and  there  is  no  re-
 niedy  for  this.  I  would  request  that
 these  cases  should  be  reconsidered  by
 the  Railway  Ministry.

 There  are  two  points  more  and  I
 have  done.  I  would  put  a  straight
 question  to  the  hon.  Minister.  Why
 has  the  workers’  union  in  Chittaranjan,
 which  is  the  only  representative  union,
 not  been  recognised?  No  outsider  is
 tnere;  it  is  run  by  the  employee  and
 it  is  run  so  efficiently.  Even  the
 foreign  countries  have  started  envying
 our  Chittaranjan  Lecomotives.  Long
 live  Chittaranjan  workers!  Why  is
 this  particular  union,  which  represents
 90  per  cent  of  the  employees  and  where
 there  is  no  outside  influence,  not  recog-
 nised?.  A  memorandum  was  presented
 to  Shri  S.  K.  Patil  when  he  went  there
 and  he  promised  to  consider  this.  Dr.
 Kam  Subhag  Singh  also  promised  this.
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 I  would  request  and  urge  upon  him
 that  this  should  be  definitely  done.

 Then,  night  duty  allowance  should
 be  paid  to  all  the  employees.

 Then,  the  last  point  is  about  over-
 bridges  in.  Kanpur.  The  Central
 Government  has  sanctioned  the
 amount  but  the  State  Government  has
 not  given  the  matching  grant  of  50  per
 cent.  I  am  told,  “why  do  you  not
 meet  the  Chief  Minister?”  When  I  go
 to  Lucknow,  I  see  that  there  is  a  pecu-
 liar  Ramlila  there.  I  do  not  know
 whom  to  approach.  So,  I  request  that
 the  Central  Government  should  ap-
 proach  our  Chief  Minister  and  see  that
 over-bridges  are  provided  in  Kanpur.

 wt  घिभृति  (मोतिहारी  ):
 सभापति  महोदय,  मैं  श्रपने  रेलव  मंत्री  भं.र
 रेलवे  मंज्ञालय  को  हार्दिक  धन्यवाद  देता
 हूं  ।  पाकिस्तानी  लड़।ई  के  सभय  में  जिस
 तत्परता  श्रं;र  जिस  मुस्तदी  से  इत  लोगों  ने
 काम  किया  है  उस  में  हमारी  विजय  के  श्रेय  में
 उनका  जब  रदस्त  हिस्सा  है

 मैं  आगे  एक  बात  कहना  चाहता  हूं  क्योंकि
 हमारे  रेलवे  के  तीनों  मंत्री  म'जूद  हैं।  पाटिल
 साहब  हमारे  पुराने  कांग्रेसी  कर्मी  हैं।  रेजवेज
 ने  नमक  के  ऊपर  जो  भाड़ा  बढ़ाया  है  उसके
 लिए  अपनी  रिपोर्ट  में  लिखा  है  कि  भ्रनएको-
 नाभिक  है।  आप  फ्री  डिस्पैसरीज्ञ  खोलते  हैं.
 सकल,  कालिज  में  फ्रो  लड़कों  को  पढ़ाते  हैं
 वजीफ़  देते  हैं  -  लेकिन  हिन्दुस्तान  के  गर्र,ब
 आदमियों  को  नमक  ऐसी  चीज़  है  जो  श्राप  कम
 दाम  पर  यहीं  दे  सकते  हैं  |  इस  में  लिखा  है  कि

 बहुत  कम  पैसा  बढ़ेगा  ।  झ्राधा  पैसा  दाम  बढ़ेगा
 अब  झ्राधा  पैसा  या  चाहे  जं।  भी  बढ़े  मैं  समझता
 हैं  कि  आज  गांधी  जी  होते  तो  किसी  की
 हिम्मत  नहीं  होती  कि  नमक  पर  कोई  भाड़ा
 बढ़ाये  बल्कि  गांधी  जी  की  तजबीज़  होती  कि

 हिन्दुस्तान  का  गरीब  भ्रादमी  जो  कि  गांवों  में
 रहता  है  भ्रं।र  जो  सत्तू  थोड़ा  नमक  मिलाब-र
 खाता  है  v  उस  के  लिए  नमक  फ्री  हो।  इस



 34  Railway

 [श्री.विभूति  मिश्र]
 लिए  मैं  पाटिल  साहब  से  हृदय  से  प्रार्थना
 करता  हुं  कि  बड़े  भ्रदब  से  प्रार्थना  करता  हूं  कि
 कम  से  कम  नमक  के  ऊपर  यह  जो  आप  ने
 महसूल  बढ़ाया  है  इस  महसूल  कोबंद  कीजिये
 क्योंकि  यह  वेलफेयर  सरकार  है  |  गरीब
 झांदमी  जो  कि  गांव।  में  रहते  हैं  उनकी
 भौर  तो  कुछ  मयसर  होता  नहीं  है  बेचारे
 नमक  भ्रौर  भात  खाते  हैं,  नमक  भौर  रोटी  खाते
 हैं,  नमक  भर  सत्तू  खात  हैं  ।  वैसे  मैं  कभी
 रेलकेज्ध  के  बारे  में  बोलता  नहीं  था  लेकिन
 मैं  ने  जब  भ्रापा  यह  भाषण  पढ़ा  तो  क्‍प्लौर
 वमक  पर  महल  की  बात  देखी  तो  बोलने  पर
 मजबूर  हुआ  ।  कोयले  पर  आते  भाड़  भी
 बढ़ाया  है,  उस  में  हमें  कोई  एतराज  नहीं,
 ब्लेड  पर  भ्राप  लगाइये,  यह  तेल  फुलेल  पर
 लगाइये,  साबुन  पर  श्राप  लगाइये  उस  से  मुझे
 कोई  एतराज  नहीं  है  |  श्रोर  भी  बहुत  सी
 लक्जरी  की  चीजें  हैं  जिन  पर  भ्राप  टैक्स  लगा
 सकते  हैँ।  भ्रापने  कई  चीज़ों  पर  टेक्स  छोड़  भी
 दिया  है  जो  कि  श्राप  लगा  सकते  हैं।  लेकिन
 गांवों  के  जो  हल  चलाने  वाले  होते  हैं  वह  कम
 से  कम  न  मक  तो  खाते  ही  हैं,  नमक  रोटी  खाते  हैं
 इसलिए  नमक  पर  भ्राप  महसूल  मत  लगाइये।
 अलबत्ता  जिन  चीजों  पर  श्राप  ने  टैक्स  छोड़ा  है
 उन  पर  श्रवश्य  टैक्स  लगाइये  ।  श्रब  नमक  के
 लिये  श्राप  कहते  हैं  कि  वह  भ्रनएकोनामिक
 द्वोता  है  लेकिन  मैं  समझता  हूं  कि  हमारे  यहां
 बिहार  में  उत्त र  प्रदेश  से  जो  कि  800  किलो-
 मीटर  दूर  हैं  वहां  के  आ्रादमियों  पर  प्राघा
 पैसा  पड़े,  चाहे  जितना  पड़े,  वह  उचित  नहीं
 होगा  मैं  समझता  हूं  कि  शायद  ही  कोई
 गरीब  श्रादमी  ऐसा  होगा  कि  जो  कि  नमकके
 कारण  जेल  नहीं  गया  होगा  ।  हमारे  पाटिल
 साहब  पुराने  कांग्रेसी  हैं  भौर  में  उनसे  ख़ास
 तौर  पर  से  भ्रपील  करता  हूं  कि  यह  जो
 नमक  वाला  भाड़ा  है  प्रौर  महसूल  है  श्राप
 क्ष्स  को  हटाइये  |

 भ्रव  एक  बात  मैं  बतलाता  हूं  1  हमारी
 सरकार  ने  जमींदारी  को  हूटा  दिया  ।  i0
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 इपये,  20  दपये,  30  रुपये  भौर  50  रुपये  वाले
 जमींदा र  को  हटा  दिया  लेकिन  वह  रेलवेज
 से  यह  व्हीलर  की  जमींदारी  को  नहीं  हटा
 पाई  है।  श्रब  मेरी  समझ  में  नहीं  भ्राता  कि
 हमारे  रेलवेज  मंशक्लालय  की  उन  के  साथ  क्या
 सांठ  गांठ  है  कि  वह  व्हीलर  की  जमींदार  को
 कायम  रक्‍खे  हुए  है  ?  इसकी  मोनोंपोली
 तोड़नी  भ्रावश्यक  है  ।  भ्रब  एक  स्टेशन  का
 इसका  काम  भाप  एक  गरीब  आदमी  को  दे  दें  ।
 वह  मेहनत  करेगा  और  चार  पैसे  कमा  कर
 खायेगा  लेकिन  यह  जो  उसकी  एक  जमींदारी
 बनी  हुई  है,  5,  0  लाख  रुपया  इन  की
 सालाना  आमदनी  है  उसको  कायम  रखना
 उचित  नहीं  है।  मैं  चाहता  हूं  कि  इस  व्हीलर
 की  जसींदारी  को  श्राप  हटाइथे  ।

 एक बात  मुझे  प्रौर  कहना  है  ।  पाटिल
 साहब  ने  वायदा  किया  था  कि  वे  बिहार  के
 लिए  एक  रेलवे  सविस  कमिश्न  बनायेंगे।
 बदकिस्मती  हमारे  बिहार  की  यह  रही  कि
 श्री  जगजीवन  राम  रेलवे  के  मिनिस्टर  रहे,
 डा०  राम  सुभग  सिंह  रेलवे  के  मिनिस्टर  हैं,
 लेकिन  वे  लिहाज़  के  मारे  कुछ  बोलते  नहीं  हैं
 कि  हम  बदनाम  हो  जायेंगे  श्रौर  नतीजा  यह
 होता  है  कि  बिहार  सफर  करता  है  ।  श्रव
 पांच  करोड़  हमारी  पापुलेशन  है  लेकिन  वहां
 पर  एक  रेलवे  संविस  कमिशन  नहीं  है।
 श्रगर  पूरे  हिन्दुस्तान  में  देखा  जाय  तो  सब  से
 कम  प्रामदनी  हमारे  यहां  के  लोगों  की  है।
 हमारे  बच्चे  स्कूल  जाते  नहीं  है  a उसका  कारण
 यहं  है  कि  हमारे  यहां  इतनी  गरीबी  है  कि  हमारे
 लड़के  पढ़  नहीं  सकते  ।  जैसे  तैसे  थोड़ा  बहुत

 पढ़  लेते  हैं  a इलाहाबाद  भगर  चले  भी  जा
 सके  तो  जगह  नहीं  मिलती,  रहें  कहाँ  ?
 इसलिए  हुवा,  पानी  का  भी  शभ्रसर  होता
 है  ।  भ्रंब  मान  लीजिये  कि  कोई  दिल्ली  में

 रहेगा  भौर  किसी  जगह  जाना  होगा  तो  तुरन्त
 चला  जायगा  ।  इसलिए  मेरा  कहना  है  कि
 हमारे  यहां  के  प्रादमियों  का  खयाल  रखते  हुए
 बिहार  में  एक  रेलवे  सविस  कमिशन  की  सख्त
 जरूरत  है।  प्राप  ने  कहा  है कि  हम इप्े
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 कंसिडर  करेंगे  ।  मुझे  पूरी  उम्मीद  है  कि
 भाप  ज  से  तगड़े  मिनिस्टर  जो  कहेंगे  उसे  करेंगे
 जखर  धौर  इसकी  व्यवस्था  बिहार  में  कर
 देंगे

 दूसरी  बात  मुझे  यह  कहनी  है  कि  भाप
 समस्तीपुर  तक  बड़ी  लाइन  ले  गये  हैं।  समस्ती
 पुरके  झागे  (इंटरप्शांत्त)।

 सभापति  महोदय  :  जो  प्वाइंट स  श्रापकी
 पार्टी  के  भ्रन्य  सदस्यों  ने  मसलन्‌  श्री  क०  ना०
 तिवारी  ने  भ्रपनी  स्पीचंज़  में  रख  दिये  हैं  उन्हें
 दुबारा  न  कह  कर  माननीय  सदस्य  भन्य
 बातें  कहें  ।

 भरी  विभूति  सिझ्र  :  एक  बात  मुझे  कहनी
 है।  बराबर  भ्रगेजी  राज्य  के  जमाने  से  लेकर
 आज  तक  यह  तीसरे  दर्जे  के  पैसेंज्स  के  लिये
 बराबर  लोग  शिकायत  करते  भाये  हैं  कि
 तीसरे  दर्जे  के  पैसेंजर्स  बहुत  तकलीफ  में
 रहते  हैं।  सरकार  ने  जनता  ट्रेन  श्रौर  कई  भन्‍्य
 गाड़ियां  चलाई  हैं,  उसने  कई  कदम  उठाए
 हैं,  लेकिन  तीसरे  दर्जे  के  मुसाफिरों  के  लिये
 भ्रव  भी  रेल  गाड़ियों  में  बड़ी  भीड़  रहती
 है  ।  कुछ  दिनों  पहले  डाक्टर  साहब  ने  कहा
 था  कि  लोग  गाड़ियों  की  छत  पर  चढ़  कर
 यात्रा  करते  हैं।  इस  प्वस्था  में  यह  प्रावश्यक
 है  कि  तीसरे  दर्जे  के  मुसाफिरों  के  लिये  भौर
 सहूलियत  दी  जाय।

 45  hrs,

 मेरी  कांस्टीट्यूएन्सी  में  जिले  का  हैड-
 क्वार्टर  मोतिहारी  है  |  वहां  पर  स्टेशन  पर
 चाय-पानी  और  मिठाई  झ्रादि  की  जितनी
 दुकानें  हैं,  बे  सब  हमारे  जिले  के  बाहर  के
 लोगों  को दी  गई  हैं।  यह  कहा  जायेगा  कि
 संविधान  में  लिखा  हुआ  है  कि  सारा  हिन्दुस्तान
 एक  है।  मैं  कहना  चाहता  हूं  कि  संविधान
 में  यह  भी  लिखा  हुआ  है  कि  सब  के  साथ
 सामाजिक  स्यायं  किया  जाएगा।  भ्राज  हम
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 लोगों  के  साथ  सामाजिक  श्याय  नहीं  किया
 जा  रहा  है।  कम  से  कम  दर्जा  3  ओर  दर्जा
 4  की  नौकरियां  तो  हमारे  यहां  के  लोगों
 को  दी  जायें  ।  भ्रगर  ऐसा  नहीं  किया  जाएगा,
 तो  नतीजा  यह  होगा  कि  भझाठ  दस  बरस  के
 बाद  जो  लड़के  शिक्षा  प्राप्त  कर  के  निकलेंगे
 उनमें  बेकारों  बढ़ेगी  |  यद्यपि  हम  लोग
 लायल  कांग्रेसमैन  हैं,  लायल  देशभक्त  हैं
 लेकिन  भविष्य  में  बेकारी  से  भ्रसन्तुष्ट  हो
 कर  वे  लोग  कहेंगे  कि  हम  इंडियन  यूनियन
 में  नहीं  रहना  चाहते  हैं,  क्योंकि  यहां  पर  सब
 के  साथ  न्याय  नहीं  होता  है।  मैं  मंत्री  महोदय
 से  निवेदन  करूंगा  कि  इस  समय  चाय-पानी
 झभौर  मिठाई  की  जो  दुकानें  बाहर  के  लोगों
 को  दी  जाती  हैं,  वे  हमारे  यहां  के  लोगों  को
 वी  जायें  ।

 जहां  तक  रेलवे  टाइम  टेबल  कमेटी  का
 संबंध  है,  वह  कोई  रिप्रेजेन्टेटिव  कमेटी  नहीं
 है।  जैसा  कि  श्री  पांडेय  ने  कहा  था,  हम  लोग
 सजेस्सन्ज़  भेजते  हैं,  जिन  के  उत्तर  में  लिख
 कर  भा  जाता  है  “रिग्रेटिड”  ।  मैंने  तो  सजेस्शन
 भेजना  छोड़  दिया  है,  क्‍योंकि  वहां  पर  न
 कोई  देखता  है,  न  कोई  सुनता  है।या  तो
 रेलवे  मिनिस्टर  साहब  इस  कमेटी  को
 रिप्रेजेन्टेटिव  बनायें  भ्रौर  विभिन्न  जोन्ज  के
 पालियामेंट  के  सदस्यों  को  उसमें  रखें,  भयवा
 वह  रेलवे  बोर्ड  के  लोगों  को  उसमें  रख  कर
 पह  काम  चलायें।

 जहां  तक  केटरिंग  का  संबंध  है,  मैं
 निवेदन  करना  चाहता  हूं  कि  हम  धामिक
 आ्रादमी  हैं  श्रौर  चूंकि  हम  मांस,  मछली  भौर
 प्याज  भादि  नहीं  खाते  हैं,  इसलिये  हमारे
 जैसे  लोग  प्रायः  रेलवे  की  दुकानों  पर  खाना
 नहीं  खाते  हैं,  कभी-कभी  जरूरत  पड़ने  पर
 वहां  खाना  खाते  हैं।  हम  देखते  हैं  कि  वहां
 पर  दूध,  दही  भौर  फलों  का  कोई  इन्तजाम
 नहीं  है,  जिससे  हमारे  जैसे  लोगों  के  लिये  बड़ी
 मुश्किल  हो  जाती  है  भोर  मैं  निवेदन  करना
 चाहता  हूं  कि  हमारे  जैसे  लोग  इस  देश  में
 बहुत  हैं।  इसलिये  में  चाहता  हूं  कि  केटरिंग
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 ली  विभूती  मिश्र]
 का  ऐसा  प्रबन्ध  किया  जाये  जिस  में  हमारे
 जैसे  लोगों  के  लिये  भी  खाने-पौने  को  ब्यवस्था

 TI

 उत्तर  बिहार  बालों  को  अपने  यहां
 जाने  में  बड़ं।  मृसोबत  है,  क्योंकि  बहां  पर
 कोई  फास्ट  ट्रेन  नहीं  है।  जितनी  गाड़ियां  हैं,
 वे  सब  कलकत्ता,  मद्रास,  बम्बई,  दिल्ली
 और  कानपुर  जैसे  नगरों  के  लोगों  के  लिये
 हैं  ।  इसलिये  हम  लोगों  को  भ।  कोई  फास्ट
 द्र्न्ज  दो  जायें

 हमारे  यहां  मोतिहारं।  से  पहलेजाघाट
 झ्और  मोतिहारी  से  समर्स्तपुर  जाने.  के  लिये
 कोई  एक्सप्रेस  ट्रेन  नहीं  है  1  मैं  झ्राशा  करता
 हूं  कि  रेलवे  मिनिस्टर  साहब  इस  बारे  में
 कोई  इन्तजाम  करेंगे  |

 मैं  कन्सल्टेटिव  कमेंट,  में.  कहते-कहते
 थक  गया  हूं  कि  मोतिहारं।  स्टेशन  पर  फर्स्ट
 क्लास  का  कोई  बेटिंग  रूम  नहीं  है  |  वहां पर
 फर्स्ट  और  सैकेंड  क्लास  का  एक  कम्बाइन्ड
 बैटिंग  रूम है ।  थ्  क्लास  का  वेटेग  रूम
 स्टशन  से  अलग  हट  कर  है,  जहां  कोई  भला
 आदम।  जाना  नहीं  चाहता  -  इसलिये  यह
 झावश्यक  है  कि  थई  क्लास  का  बेस्गि  रूम
 रेलवे  स्टेशन  से  सटा  हुआ  झौर  प्रोटेक्टिव
 होना  चाहिये,  ताकि  वहां  प८  लोग  ठक
 तरह  से  ब्रेठ  सके  ।  डिस्ट्रिक्ट  का  हैडक्वार्टर
 होने  के..  नाते  वहां  ऐसा  इन्तजाम  करना  चाहिये
 कि  लोगों  को  वहां  रहने  में  सहुलियत  हो  ।

 a
 रेलवे  मिनिस्टर  स।हब  को  ऐसा  प्रोश्नाम

 बनाना  चाहिये  कि  बह  हिन्दुस्तान  के  हर
 एक  हिस्से  में  धूम  t  गांधं,ज।  जब  गृजरात
 से  चम्पारन  गये,  तो  उन्होंने  हमारे  लिये
 बड़ा  कास  किया।

 ख  नापति  सहोदय  :  अ्रब  माननोय  सदस्य
 झपना  भाषण  समाप्त  करें  1
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 झ  विभूति  सिश्र  :  सभापति  महोदय,
 क्या  हम  लोग  पालियामेंट  के  मेम्बर  नहीं
 हैं  ?  यहां  पर  इकक्‍्वेलिटो  और  फ्रेटनिटों  का
 बात  कहं।  जाती  है,  लेकिन  हम  देखते  हैं  कि
 किसी  माननीय  सदस्य  को  बं।स  मिनट  दिये
 जाते  हैं  श्रौर  किसे  को  पन्‍द्रह  मिनट  ।  -मैं
 चैलेंज  करता  हूं  कि  कल  सब  माननोय  सदस्मों
 को  बीस  मिनट  या  उससे  श्रधिक  मिले  हुए
 2

 जब  पाटिल  साहब  फूड  मिनिस्टर  थे
 तो  उन्होंने  हमारे  जिले  में  कोयम्बटूर  के
 बेसिस  पर  एक  शूगरकेन  सीड़  फार्म  दिया  -
 लेविन  जब  से  वह  रेलवे  मिनिस्टर  बने  हैं
 उन्होंने  वभी  भी  हमारी  तरफ  जाने  बा
 प्रयास  नहीं  किया  है  t  मैं  उनको  कहना
 चाहता  हूं  फि  उनके  समय  पर  हमारा  भी
 उतना  ही  हक  है,  जितना  कि  श्रौर  लोगों  का
 है  t  उन  को  प्रोप्रास  बना  कर  सब  जगह
 जाना  चाहिए  शलौर  सब  जगहों  के  लोगों  की
 समस्याप्रों  का  पत्ता  लगाना  चाहिए  t

 हमारे  यहां  मंडक  नदी  पर  डुमररियाबाट
 पर  सेंद्रल  गबनं  मेंट  के  ट्रान्सपोर्ट  डिपार्टम:

 के  द्वारा  एक  पूल  बन  रहा  है।  में  चाहता  हूं
 बि  मंत्री  महोदय  इस  बात  व  ख्याल  रखें
 दि;  कहां  पर  रेल-कम-रोड  ब्रिज  बनाया  जाए
 ताबि  चम्पारन  और  सारन  से  दिल्‍ली  प्राने  में
 सहूलियत  हो  1  प्रंग्रेज़ों  के  जमाने  में  चवि  या
 सिदवलिया  नाम  की  एव  स्कीम  थी  लेबिन
 मंत्री  महोदय  के  राज  में  वह  स्कीम  खत्म
 हो  गई  ।

 हमारे  यहां  जो  भी  रेलवे  लाइम्स  बनी
 हैं  वे  सब  भ्रंग्रेजों  के  समय  को  बनी  हुई  हैं  ।
 जब  से  हमने  स्वाधीनता  प्राप्त  की  है  इन
 अठारह  बरसों  में  उत्तर  बिहार  में  कोई  रेलव
 लाइन  नहीं  निकली  है  V  हमारा  भनुभव  है
 कि  किसी  स्थान  पर  रेलबे  लाइन  निकालने
 के  लिये  यह  भावश्यनगः  है  गिः  या  तो  बहाव
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 कोई  मिनिस्टर  हो  प्लौर  या  वहां  से  कांग्रेम
 कमेटी  का  कोई  प्रभावशाली  मेम्बर  हो  ।
 चूंकि  हमारी  यह  स्थिति  नहीं  है  इस  लिये
 हमारे  यहां  कोई  रेलवे  लाइन  नहीं  निकाली
 गई  है  1

 समस्तीपुर  तक  बड़ी  लाइन  चली  गई
 है  लेकिन  वह  हमारे  बहां  नहीं  जा  रही  है
 क्योंकि  चस्पारन  में  नतो  बांग्रेस  का  श्रौरन
 ग्रवनेमेंट  का  कोई  बड़ा  प्रादमी  है।  मैं
 निवेदन  करना  चाहता  हूं  कि  चम्पारन  वाया
 मुजफ्फरपुर  तबः  बड़ी  लाइन  होनी  चाहिये  1

 नतारायना  पर  जो  पुल  था  वह  जमाना
 हुआ  i922  %  बहू गया ।  तब  से  लेबर
 भ्राज  तक  गोरखपुर  से  चम्पारन  को  वनेक्ट
 करने  के  लिये  कोई  पुल  नहीं  बना।  कभी
 सुनते  हैं  कि  गंडकः  के  बेराज  पर  पुल  बनेगा
 भौर  कभी  सुनते  हैं  विः  सीधा  पुल  बनेगा  ।
 हम  चाहते  हैं  विः  रेलवे  मंत्री  इस  बारे  में  पूरी
 तहकीकात  करें  और  जो  सहूलियत  हो  सके
 बह  प्रदान  करें  ।

 आज  समस्तीपुर  में  डी०  टो०  एस०  का
 दफ्तर  है।  उस  पर  हमें  कोई  ऐतराज  नहीं
 है  लेकिन  तिरहुत  डि्वजन  में  चार  जिले
 हैं श्रौर  लकड़ी,  फ्त्थर  श्रीर  धान  प्रादि
 जितना  सामान  हमारे  जिले  से  एकक्‍्सपोर्ट
 होता  है  उतना  बिसी  जिले  से  नहीं  होता  है
 इसके  बावजूद  डी०  टी०  एस०  वा  दफ्तर
 समस्तीपुर  में  है।  जगजीवन  बाबू  ने  मुझ  से
 कहा  था  कि  मोतिहारी  में  डी०  टी०  एस०
 का  दफ्तर  बनाया  जामेगा  लेकिन  झ्राज  तबः
 उस  ्र  क्याल  नहीं  किया  गया  है  श्रौर  डी०
 टी०  एस०  का  दफतर  समस्तीपुर  में  ही  रह
 गया  है  ।

 सरकार  कलकत्ता  बम्बई  ज॑से  बड़े
 नगरों  को  हेबेलप  बरती  |  जौर  साथ  ही  और
 छोटी-छोटी  जगहों  को  भी  डेवेलप  करने  का
 प्रयत्न  करती  है  1  लेकिन  ऐसी  जगहें  भी  हैं
 जिन  को  डेवेलप  न  करने  से  लोगों  को

 असुविधा  श्लौर  तबलीफ  होती  है।
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 भ्न्त  में मैं  श्री  पाटिल  से  गहना  चाहता
 हैं-डा०  राम  सुभग  सिंह  से  नहीं  क्योंकि:
 वह  तो  लिहाज  के  मारे  कुछ  नहीं  बोलेंगे--
 किजों  बातें  मैंने  कहीं  हैं  उन  पर  ध्यान
 दिया  जाये  भौर  विशेषवर  बिद्दार  के  लिये
 पटना  में  एक  रेलवेज  पब्लिघः  सधिस  कमीशन
 स्थापित  किया  जाये  t

 Shri  K.L.  More  (Hatakanangle):
 Mr.  Chairman,  Sir,  I  am  grateful  to
 you  for  giving  me  this  opportunity.

 At  the  outset,  I  would  like  to  cong-
 ratulate  the  hon.  Railway  Minister,
 Shri  S.  K.  Patil,  the  hon,  Minister  of
 State,  Dr,  Ram  Subhag  Singh,  the
 Deputy  Minister  and  the  Railway  Ad-
 ministration  for  the  admirable  and
 spectacular  performance  which  the
 Railways  have  given  so  far.  Our  na-
 tion  cannot  forget  the  valuable  services
 rendered  by  our  Railways  so  effectively
 ang  promptly  at  the  most  crucial  and
 emergent  times  of  Chinese  and  Pakis-
 tani  aggression. Qur  nation  cannot  also  forget  the
 most  precious  role  that  is  being  played
 increasingly  by  the  Railways  in  the
 field  of  the  country’s  economic  deve-
 lopment  and  passenger  services,

 The  present  budget  is  a  glowing  in-
 dication  of  the  Railways’  brilliant
 performance.  Many  instanceg  can  be
 cited  in  support  of  my  statement,  but
 |  have  no  time  to  go  into  them.  With
 your  permission,  I  would  like  to  make
 one  or  two  observations

 With  regard  to  one  line,  which  has
 already  been  referred  by  the  Mini-
 ster—the  Hon.  Minister  has  been  kind
 enough  to  refer  to  Miraj-Kolhapur
 branch  line—with  regard  to  that
 line  it  is  said  that  the  surveys
 have  been  completed  and  reports  are
 under  preparation  on  the  outlays  need-
 ed  for  conversion  of  the  Miraj-Kolha-
 pur  branch  line.  I  am  grateful  for
 this  but  it  has  not  gone  or  it  has  not
 progressed  beyond  surveys  and  _  re-
 ports.  Nobody  knows  when  the  con-
 struction  of  this  line  would  be  taken
 up.  The  greatly  increasing  traffic
 needs  on  this  line,—the  long  standing
 grievance  of  the  people  of  that  area
 and  even  the  original  surveys  of  the
 Railways  have  shown  that  it  is  most
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 {Shri  K,  L.  More]
 practicable  to  take  up  thig  Kolhapur-
 Mura)  ine,  aligned  with  the  Muraj- Poona  line.  Ot  course,  with  regard  to
 this  Muraj-Poona  line,  the  construc-
 tion  has  been  already  started  and  a
 teterence  to  this  line  is  also  made  in
 the  following  words;—

 “The  Poona-Miraj  section  is  also
 being  converted  to  broag  gauge  to
 cater  adequately  for  the  increase
 in  trafic  consequent  mainly  on  the
 compietion  of  the  Koyna  Project
 in  the  area.”

 In  this  connection  I  would  like  to
 submit  that  it  is  absolutely  useless  and
 impracticable  to  go  on  with  this  Poona-
 Miraj  conversion  of  metre  gauge  into
 broad  gauge  without  taking  up  the
 Kolnapur-Miraj  line.  This  is  because
 80%  ot  the  trattic  is  from  the  Kolhapur
 region.  I  have,  on  many  occasions,
 drawn  the  attention  of  the  hon.  Mini-
 ster.  as  well  as  the  Railway  adminis-
 tration  to  this  need.  The  traffic  re-
 quirements  on  this  line  are  very  heavy.
 There  are  six  co-operative  sugar
 tactories  and  they  are  producing  more
 than  ten  lakhs  bags  of  sugar.  Simi-
 larly  gur  is  the  most  important  com-
 midity  in  this  region  and  more  than
 ten  lakhs  of  lumps  of  gur  are  exported
 to  Gujarat  and  other  parts  of  the
 country.  Another  thing  ig  that  this
 area  is  very  important  from  the  point
 of  view  of  small  scale  industries:
 diesel-oil  engines,  water  pumps,  parts
 og  automobile  engines  and  so  many
 small  engines  are  manufactured  in  this
 area;  they  are  manufactured  in  a  large
 scale  and  the  export  of  these  is  also
 very  important.  To  handle  this  heavy
 traffic,  the  Railways  must  come  to
 their  aid.  If  the  conversion  of  this
 Miraj-Kolhapur  line  is  not  completed,
 if  this  line  which  is  only  48  kilometres
 is  left  out  for  sometime  to  come,  then
 {here  would  be  a  great  loss  not  only  to
 the  Railways  but  also  to  the  people  of
 those  areas  because  the  whole  traffic
 would  be  stranded  at  Miraj,  and  the
 loss  would  be  such  that  within  that
 amount,  the  construction  of  that  line
 could  be  taken  up.
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 5.3  hrs,
 (Mr.  Depury-Speaker  in  the  Chair]
 One  thing  that  I  would  like  to  say

 is  this.  J]  cannot  appreciate  the  obser-
 vations  made  by  the  hon.  Minister,  the
 reason  that  he  has  given  for  taking  up
 the  FPoona-Muraj  line,  which  is  nearly
 252  kilometres,  is  the  development  of
 the  Koyna  Project.  Koyna  Project  is
 a  future  thing;  it  has  yet  to
 be  deveioped,  but  the  traffic  in  Kolha-
 Pur  region  is  already  there  and  there
 is  a  great  need  to  handle  the  traffic
 there.  I  would,  therefore,  most  humb-
 ly  urge  that  the  hon,  Minister  and  the
 Railway  administration  should  take  up
 this  line  as  urgently  as  possible  and
 relieve  the  hardships  of  that  region.

 I  would  also  like  to  place  one  more
 thing  before  the  hon.  Minister  for  his
 kind  consideration.  That  is,  with  re-
 gard  to  the  increased  freight  on  coal
 and  coke.  One  hon.  Member  has  said
 that  there  should  be  no  increase  on
 salt,  but  there  can  be  increase  on  coal
 and  coke.  I  do  not  agree  with  him.
 He  has  become  sentimental.  He  must
 take  into  consideration  the  industries
 first.  Now  those  industries  which  are
 lying  beyond  800  kilometres  will
 suffer  from  this  increase.  This  is  @
 clear  discrimination.  I  request  the
 hon.  Minister  not  to  make  this  discri-
 mination  because  Maharashtra,  Guja-
 rat,  Rajasthan  and  Punjab  are  deve-
 loping  small-scale  industries  and  they
 will  be  put  to  many  hardships,

 I  have  many  points  to  cover,  but
 since  I  have  no  time,  I  would  only  say
 that  the  Railway  Budget  is  most  wel-
 come  and  I  support  it.

 Shri  Shinkre  (Marmagoa):  As  a
 rule,  if  repeated  praises  are  showered
 on  a.person,  that  person  tends  to  be-
 come  a  little  complacent  and  take  too
 many  things  for  granted  and  I  believe
 that  my  hon.  friend,  Shri  Patil,  is  no
 exception  to  this  rule,

 Ever  since  Independence,  we  have
 been,  in  this  House  and  elsewhere,
 praising  the  performance  of  the  Rail-
 way  administration  and  the  successive



 3421  Railway

 Railway  Ministers  in  such  a  manner
 that  most  Railway  Ministers  and  the
 Railway  Administration  have  almost
 come  to  think  that  they  have  really achieved  something  wonderful  and
 extraordinary.

 An  hon.  Member:
 you  are  here.

 Not  so  long  as

 Shri  Shinkre:  Therefore,  I  want  to
 soung  a  slightly  different  note,  a
 slightly  discordant  note,  and  be  some-
 what  critical  of  my  hon.  friend,  Shri
 Patil.

 There  are  several  reasons  why  I
 want  to  be  critical  of  him.  First  and
 foremost,  he  is  a  very  intelligent  per-
 son.  He  has  very  broad  shoulders  and
 is  thick-skinned.  Should  my  criticism
 be  unjustified  or  wrong,  he  can  hit
 back  at  me  more  harshly  and  should
 my  criticism  be  justified  and  correct,
 I  expect  Shri  Patil,  a  very  intelligent
 man,  a  resourceful  man,  a  man  with
 enough  power  behind  him,  to  make
 himself  bold  to  take  whatever  radical
 and  revolutionary  decisions  may  be
 required  to  be  taken  to  make  our
 Railways  something  worthwhile  or
 more  than  what  they  presently  are.

 Shri  Surendranath  Dwivedy  (Ken-
 drapara):  Does  my  hon.  friend  want
 Mr.  Patil  to  make  a  revolution?

 Shri  Shinkre:  A  revolution  in  the
 railways.  I  know  that  he  is  not  capa-
 ble  of  doing  any  revolution  elsewhere
 because  he  belongs  to  such  a  group  of
 persons  as  believe  very  much  in  con-
 servatism.  May  God  help  him!  But
 within  his  own  limitations,  let  us  see
 how  he  has  done  the  budgeting.

 First  of  all,  I  want  to  refer  to  the
 budget  itself.  What  sort  of  a  budget
 has  Shri  S,  K.  Patil  presented?  Is  it
 a  surplus  budget?  Is  it  a  deficit  bud-
 get?  Is  it  a  well-balanced  budget?

 Shri  Surendranath  Dwivedy:  It  is  a
 commercial  budget.

 Shri  Shinkre:  I  know  that  accord-
 ing  to  his  speech  it  is  a  surplus  bud-
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 get,  because  the  estimateq  revenues
 are  more  than  the  estimated  expendi-
 ture.  But  the  papers  that  have  been
 circulated  on  behalf  of  the  Railway
 Ministry,  at  least  to  a  layman  like  me, make  very  little  sense,  and  I  wonder
 very  much  whether  they  have  made
 enough  sense  to  Shri  S,  K.  Patil,  be-
 cause  I  know  he  does  not  have  enough time  to  go  into  the  details  of  these
 numbers  and  figures,  and  as  a  rule  it
 is  a  very  intelligent  device  to  present
 too  many  numbers,  a  jungle  of  num-
 bers  and  keep  many  people  quiet  be-
 cause  they  know  very  well  that  they
 have  in  front  a  real  jungle  of  num-
 bers,  and  so  most  people  let  them  pass;
 and  especially  in  a  matter  like  the
 railways,  when  the  railways  can  be  ex-
 pected  to  have  first-class  accounting
 and  first-class  auditors,  everybody  is
 liable  to  take  for  granted  that  every-
 thing  must  be  correct  at  this  front.

 What  I  want  to  say  is  this,  namely
 that  whereas  the  budget  in  general
 shows  a  total  revenue  estimated  at
 Rs.  795  odd  crores,  the  demands  total
 something  like  Rs.  455  odd  crores.
 Nowhere  in  the  so  many  papers  cir-
 culated  on  behalf  of  the  Ministry  has
 it  been  shown  how  this  difference  will
 be  assessed  and  from  what  sources
 this  difference  will  eventually  be  paid.
 If  Shri  S.  K.  Patil  thinks  that  this  ex-
 planatory  memorandum  makes  any
 sense  to  laymen  like  us,  he  is  mis-
 taken;  then  I  would  like  to  say  that  I
 do  not  think  that  the  Railway  Minis-
 try  expects  every  Member  of  Parlia-
 ment  to  be  an  expert  in  finance  and
 accouting  and  audit;  we  are  mostly
 common  men,  laymen  who  have  only
 been  taught  that  two  plus  two  make
 four  in  arithmetics.  So  many  expla-
 natory  notes  have  been  given  after
 each  head,  but  I  confess  that  I  could
 not  make  any  head  or  tail  out  of  it.

 Shri  N,  Sreekantan  Nair:  That  is  the
 purpose.

 Shri  Shinkre:  My  hon.  friend,  Shri
 N.  Sreekantan  Nair,  says  that  that  is
 the  purpose.  That  might  really  be  the
 purpose,  because  I  do  not  know  where
 this  difference  of  more  than  Rs.  650
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 (Shri  Shinkre]
 crores  is  to  come  from.  It  cannot  come
 from  the  estimated  revenues  which  are
 only  Rs.  795  odd  crores.  There  may  be
 some  difference  this  side  or  that  side,
 but  that  difference  will  not  go  up  or
 cannot  be  expected  to  go  up  to  Rs.
 455  crores.  Is  it  to  be  met  from  the
 several  funds  that  the  railways  have
 accumulated  over  the  years,  or  is  it  to
 be  taken  on  loan  from  the  Govern-
 ment  of  India  or  the  Central  ex-
 chequer?  I  know  that  it  has  to  be
 taken  from  all  these  three  sources.
 But  there  has  been  a  purpose,  if  I
 might  say  so,  not  to  make  this  per-
 fectly  clear.  I  do  not  kow  why.  It  is
 time  that  the  Railway  Ministry  shou'd
 think  in  terms  of  giving  laymen  like
 us  something  more  clear  and  more  ex-
 Plicit  so  that  we  know  how  much
 exactly  the  railways  are  earning,  and
 how  much  they  are  spending  out  of
 the  earnings,  and  how  much  they  will
 eventually  require  in  the  course  of  the
 year  from  the  funds  which  have  ac-
 crued  or  which  have  been  credited  to
 their  accounts  after  several  years,  as
 well  as  from  the  public  exchequer.

 General’y,  the  Railway  Ministers,
 one  after  the  other,  would  turn  down
 any  suggestion  for  any  new  lines  or
 new  improvements  in  case  they  feel
 that  they  would  not  be  very  remune-
 rative,  on  the  stock  argument  that  the
 railways  are  being  operated  on  a  com-
 mercial  basis  and  they  are  not  a  cha-
 rity  institution  and  they  cannot  under-
 take  this  project  or  that  project  be-
 cause  it  would  not  be  remunerative.

 So,  I  think  that  if  we  assess  the
 railways’  performance  only  on  the
 basis  assumed  by  the  Railway  Admi-
 nistration  that  it  is  a  commercia)  pro-
 position  or  a  commercial  undertaking
 and  come  to  a  certain  result  whereby
 we  shall  be  in  a  position  to  say  that
 the  railways’  performance  is  not  that
 good,  then  r  hope  or  expect  that  Shri
 S.  K.  Patil  will  accept  the  blame  and
 will  .agree  with  me  that  his  perfor-
 mance  .as  the  Railway  Minister  or  the
 performance  of  the  Railway  Adminis-
 tration  so  far  has  not  been  so  good  as
 he  wants  us  to  believe.
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 It  has  been  said  in  this  House  and
 elsewhere  by  no  lesg  a  person  than
 just  one  of  his  own  Cabinet  collea-
 gues  whom  some  Member  of  Parlia-
 ment  who  was  sitting  close  to  me  at
 that  time  called  a  new  convert,  but
 whom—I  do  not  want  to  call  people
 bad  names,  especially  people  of  that
 stature—I  would  call  him  a  new  pro-
 phet  who  is  going  to  save  this  ruling
 party  from  economic  disaster.  He  has
 said  that  all  public  undertakings  can
 be  reasonably  expected  to  give  to  the
 country  a  return  of  2  per  cent,  ana
 if  they  give  a  2  per  cent  return  they
 should  be  considered  as  doing  well.
 So,  let  us  apply  this  very  yard-stick
 to  the  performance  of  the  railways.
 According  to  the  papers  circulated,  we
 know  that  the  railways  have  a  total
 asset  estimated  at  Rs.  3491  crores;
 I  say  this  subject  to  correction,  because
 they  have  made  here  again  a  bungling.
 At  one  place  they  have  shown  that  the
 total  assets  are  of  the  value  of  Rs.
 2890  odd  crores;  they  have  added  one
 explanatory  note  there  to  say  thav
 whatever  money  or  capital  has
 acerued  or  has  been  credited  to  the
 railways  as  a  result  of  various  funds
 has  not  been  included  therein;  else-
 where  when  they  have  given  a  balance
 sheet  they  have  shown  this  very
 figure;  namely  Rs.  3491  odd  crores  as
 the  total  assets  of  the  Indian  Govern-
 ment  railways.  Assuming  that  the
 {otal  assets  of  the  railways  are  Rs.
 349l  crores,  straight  arithmetic  will
 show  that  the  railways  must  return
 to  the  pub'ic  exchequer  something  like
 Rs.  420—unfortunately—crores.

 An  hon.  Member:  Why  ‘unfortuna-
 tely’?  oo

 Shri  Shinkre:  It  comes  to  Rs.  420
 crores  odd.  I  do  not  want  the  railways
 to  become  ‘420’.  From  my  own  point
 of  view,  the  Indian  Railways  must
 return  to  the  public  exchequer  much
 more,  because  the  railways  are  about

 l0  years  old  and  it  is  a  set  principle
 in  any  industrial  undertaking  that
 after  the  initial  ten  years  they  must
 without  ay  difficulty  show  a  profit  of
 between  5  to  20  per  cent.
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 Shrimati  Savitri  Nigam  (Bombay):
 They  are  also  expanding  every  year.

 Shri  Shiakre:  They  may  expand, but  they  must  be  self-financing.  If
 they  cannot  be  self-financing  even  after 0  years,  then  what  is  the  sense  in  it?
 I  would  ask  Shri  S.  K.  Patil  one  ques- tion  in  this  connection.  He  is  a  very
 powerful  man.  Suppose  tomorrow  this
 Parliament  decides  to  hand  over  the
 railways  to  some  private  operator  and
 Shri  S  K.  Patil  himself  is  appointed
 the  plenipotentiary  to  negotiate  this
 deal;  he  knows  that  the  railways
 mean  to  the  country  a  capital  outlay of  Rs  349]  odd  crores.  What  is  the
 minimum  royalty  that  he  would  ask
 for  from  the  private  operator?  No-
 body  would  agree  with  him  if  he  went
 anywhere  less  than  5  per  cent.  But
 let  us  assume  that  l2  per  cent  is  the
 figure  as  given  by  that  wizard.

 An  hon.  Member:  Who  is  that  wi-
 zard?

 Shri  Shinkre:  Why  should  I  cite
 names?  The  names  are  too  well  known
 to  be  cited  here.

 Mr.  Deputy-Speaker:  The  hon.
 Member  may  continue  a  little  later.
 Now,  we  shall  be  taking  up  the  cal-
 ling-attention-notice.

 5.30  hrs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE
 Atrack  By  MiIzOS  ON  GOVERNMENT

 TREASURIES  ETC.  Lt'NGLEH.—contd.
 Shri  Hem  Barua  (Gauhati):  I  call

 the  attention  of  the  Minister  of  Home
 Affairs  to  the  following  matter  of  ur-
 gent  public  importance  and  request that  he  may  make  a  statement  thereon:

 The  reported  attack  by  10,000 Mizos  of  the  Mizo  National  Front
 on  Government  treasuries.  and  ar-
 mouries  at  Aijal  and  Lungleh  of  the
 Mizo  district.

 awe  सिह  (केराशा)  :  मेशा
 प्वाइंट  झाफ  भ्राइर  हैं।  क्या  एक  दिल  में  दो
 दफे  कार्लिंग  भ्रटेशन  पढ़ा  जा  सकता  है  ?
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 The  Minister  of  Home  Affairs  (Shri
 Nanda):  Sir,  we  have  been  in  cons-
 tant  touch  with  the  Government  of
 Assam  in  regard  to  certain  seri-
 ous  incidents  that  have  occurred
 on  the  night  of  28th  February
 and  lst  March  in  the  Mizo  Hills
 district.  The  position  as  as.ertained
 from  the  State  Government  is  that  bet-
 ween  0°30  P.  M.  on  28th  February
 and  3  A.  M.  on  Ist  March,  some  tri-
 also  resorted  to  acts  of  lawlessness
 and  violence  at  Lungleh,  Aijal,  Eay-
 rangte,  Chawmgte  tnd  Chinlunang  in
 their  attempt  to  disrupt  communica-
 tions  ad  overawe  public  servants.  The
 total  number  who  took  part  in  all
 these  places  is  about  800-1300.  We
 have  reasonable  grounds  to  believe
 that  these  tribals  are  led  by  extremist
 elements  in  the  Mizo  National  Front.
 The  first  attack  was  at  about  10-30
 P.  M.  on  the  28th  February  on  the  sub-
 treasury  at  Lung'eh.  A  gang  500  to
 000  strong  attacked  a  camp  of  Secu-
 rity  Forces  and  an  Assam  Rifles  Post.
 This  attack  was  beaten  back  and
 same  of  the  attackers  are  stated  to
 have  been  killed  on  our  side,  two
 men  of  the  Assam  Rifles  were
 killed  and  three  wounded.  The  where-
 abouts  of  the  Sub  Divisional  Officer  of
 Lungleh  who  was  surrounded  are  still!
 not  known.  The  latest  reports  to
 reach  from  Lungleh  indicate  that  the
 situation  there  is  under  control.

 At  about  2°00  A.  M.  on  the  Ist
 March,  a  number  of  persons  attacked
 the  Telephone  Exchange  at  Aijal  and
 an  hour  later  the  District  Treasury
 was  also  attacked  by  about  00  to  150
 persons  who  took  away  ten  rifles,  two
 bayonets,  some  rounds  of  ‘803
 ammunition  and  cash  from  the  single
 lock  of  the  Treasury,  They  tried  to
 break  open  the  double  lock  but  did
 not  succeed.

 At  about  ‘1:30  A.  M.  on  the  Ist
 March,  a  gang  of  00  to  50  people
 armed  with  lathis  surrounded  the
 Ss.  D.  O.  P.  W  D,  at  Eayrangte  and
 asked  him  to  get  out  of  the  district.
 The  mob  took  the  key  from  the  Chow-
 kidar  and  took:  over  the  departmen-
 tal  stores  and  the  jeep.  There  were


